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IN THE CENTRAL ADMINISTRATIVE TRI BUNAL
- LUCKNOW BENCH, LUCKNOW
K. Ko Singh & 13 others cececesscos Applicants
Versus |
Union of India & 3 .others cecerenns Respondent s
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Pages
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20 Advertisement dated 23.2.1989 for threé
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Promotion Rules dated 3041141987, e 2¢-93
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and Promotion on the post of Chief
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Applicants* representation dated 29a5-.'39@v.°‘. 24,2&

Order dated 9461989 rejecting the repre-
sentation of the applicant. e 9. 30
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Devel opment Officer (Chemical), Directo=- :
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tors (Chemical) in the Department of -
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IN THE CENTRAL AIMINISTRATIVE TRIBUNAL

LUCKNOW BEN
O.A. No.
K.X. Singh & 13 others

Union of India & 3 other

DETATLS OF APPLICATION

3
CH , LUCKNOW
of 1989
e0d0s0sc0ce0ss e Applicants
And
S s seecscoe ReSpondents

7 Particulars of the applicants

(i) Name of appllcants. ) 1.
L , ;
(ii) Name of father s )
. : g
(iii) Deslgnatlon & offlcei
. - in which employed
g 2.
(iv) Office address : %
(v) Address for serv1ce %
.. of notices
36

v,ho

_5.

K. K Singh, aged 46
years, son of Sri M.B.
Singh, Senior Research
Assistant /Chemical (on
deputation), Motive-
Power Directorate,vRDSO,
Lucknow .

Dr, Ram Mohan, aged 46
years, son of late Lalta -
Prasad, Senior Research
Assistant /Chemical,
Metallurgical & Chemical
Directorate, RDSO,
Eucknow .

SoLo'Katyal, aged h5
years, son of late B,D.
Kgtyal, Senior Research
Assistant/Chemical,
Metallurgical & Chemical
Directorate, RDSO,

Lucknow.

D.K. Arora, aged 40
years, son of Sri O.P.

Arora, Senior Research
Assistant /Chemical,

Metallurgical & Chemical
Directorate, RDSO,
Lucknowe :

S.C. Verma, aged 41
years, son of Sri S.P.
Verma, Senior Research
Assistant /Chemical ,
Metallurgical & Chemical
Directorate, RDSO,

Lucknowe
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12,

13.

14

Lucknowe

e
%

Dr. (Mrs.) P. Misra, aged 41
years, w/o Dr. D.C. Misra,
Senior Research Assistant/
Chemical, Metallurgical &
Chemical Directorate, RDSO,
Lucknowe

T.N. Chaurasia, aged 41 years,
son of late G,P. Chaurasia,

‘Senior Research Assistant

Chemical , Metallurgical &
Chemical Directorate, RDSO,
Lucknowe

DX, Agarwal, aged 39 years,
son of S.S. Agarwal, Senior
Research Assistant/Chemical,
Metallurgical & Chemical '
Directorate, RDSO, Lucknow.

K. Konar, aged 36 years, son _
of Sri R.S. Konar, Senior !
Research Assistamnt/ Chemical,

Metallurgical & Chemical

Directorate, RDSO, Lucknow.

C.K. Mukhopadhyay, aged 34
years, son of late A.K,
Mukhopadhyay, Senior Research
Assistant /Chemical, Metallur-
gical & Chemical Directorate,
RDSO, Lucknow,

Dr. R.K. Tiwari, aged 37 years, §
son of Sri R.S. Tiwari, Senior '
Research Assistant/Chemical,
Metallurgical & Chemical
Directorate, RDSO, Lucknowe .

Smt. Sadhna Srivastava, aged g
28 years, w/o Dr. Rakesh ]
Kumar, Junior Research Assis- |
tant /Chemical, Metallurgical &
Chemical Directorate, RDSO,
Lucknows

Km, Ajit Kaur, aged 28 years,
d/o Niranjan Singh, Junior .
Research Assistant/Chemical R
Metallurgical & Chemical '
Directorate, RDSO, Lucknow.,

Indu Shekhar Das, aged 30
years, son of late B. Das,
Junior Research Assistant/
Chemical, Metallurgical &
Chemical Directorate,RDSO,
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Particulars of the respondents :

1. Union of Indla through the Secretary, Ra:.lway
Board, Rail Bhawan, New Delhl.‘ ,

72+ Director General, Research, D331gns and

Standards Organisat 1on, Manaknagar, Lucknowe

v \V\,\\‘QWV C.D& i '
3. Director (M al & Chemical), Research

Designs and Standards Organlsatlon, Manaknag;ar,
Lucknow ¢ , _

Le Jt. Director (Chemlcal) Reésearch, Designs and
¥ Standards Organisation, Manaknagar Lucknow.

Partlculars of - the order against Whlch application
is made :

The application is against the following

order :~-

+

Advertisement dated 234241989 for three posts
of Chief Research Assistant/Chief Inspector (Chemical)
on the bas:Ls of amended Recruitment and Promotion
Rules by office gfer No.23/1987 dated 30,11.1987 and
rejection of the appllcents' representation against

the above by order dated 9.6.1989 by respondent No.2e
Subject in Brief :

The application is directed against the adver-
tisement for three posts of Chief Research Assistant/
Chief Inspector (Chemical) dated 23.2.1989 issued on
the basis of the Recrultment and Promotlon Rules for
Group 'C! posts in RDSO dated 30.11.1987 and the rejec-
tion of the applicants' representatlon dated 29.5.1989
by order dated 9.6. 1989 disqualifying the applicants
from appearin in the selectlon test of Chief Research

Assistant/Chief Inspector (Chemical) as direct recruits
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for which they are entitled and also seeking to fill up

sll the three posts of Chief Research Assistants/Chief
Inspector (Chemical) by direct reéruitme'nt in violation
of 50:50 rétio for filling up the posts in question

4

by promotion and direct recruitment,

Jurisdlctlom of the Tmbunal :

The applicants declare that the SubJect magtter
of the order against which they want redressal "is within

the jurisdiction of the Tribunal.

- Limitation :-

The applicants further declare that the
application is within the limitation prescribed in

Section 21 of the Administrative Tribunalsfct, 1985

"~ Facts of the Case :

-_‘(‘RD.SO for short) at Manaknagar, Lucknow. ‘A1l the

The facts of the case are given below i~

10 That the applic;ants are working on the post
of Senior Research Asgistant (Chemiégl) and Junior
Research Assistant { Chemical) under thé_Joint Direc‘tgr 4

B} . , : o
(Chemical), Research,Designs and Standards Organisation !

applicants have M.Sc. degree in Chemistry while two

of the applicants,,applicant Nos. 6 & 11, have also
#

Ph.D. degree in Chemistry and they have msearch expe-~ :

rience in RDSO ranging from 2 to 19 yearse

N .
Rules for Recruitment and Promotion of Group 'C' staff

2. ~ That the aforesaid posi:gs -are governed by the /

g

(4
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-in RDSOQ The posts in Group 'CY in the two wings

andehemical‘under the same Directorate

~ congist of Junior Research Assistants, Senior Research

Assistants and Chief Research Assistant/Chief Inspector

Meilingandy o
(Chemical) or in terms of the Recruitment

and Promotion Rules. The appointmert of Junior Research
Assistant is made by direct recruitment and thereafter
by departmental promotion on the basis of seniority

and suitability to the next higher post of Senior

Research Assistant and thereafter by promotion and

~direct recruitment on 50:50 basis to the next higher

post of Chief Research.Assistaﬂb/Chief Ingpector (Chem.).

3. That applicant Noss 1 to 11 are working on the

post of Senior Research Assistant in the Chemical wing

of the RDSO under respondent Nos. 3 and & and appli-
cant Nose 12 to 14 are working as Junior Research

Assistants (Chemical) under respondent Nos. 3 and bo

ke That by advertisement dated 23.2.1989, three
posts of Chief Research.Assistant/Chief Inspector
(chemlcal) are to be filled by direct recruitment on
the baSls of a written test on 22.8+1989 and interview
on 23.8.1989» A1l the aforesaid three posts are to

‘ be filled by direct recruitment in violation of the

Recruitment and'Promotion Rules in terms of which
posts of Chief Research Assistant/Chief Inspector (Chemi-
cal) are to be filled on the basis of 50:50 ratlo by
promotlon and direct recrultmento A photostat copy

of the advertisement dated 23.2.1989 for three posts

‘to be filled by direct recruitment is filed as Annexure

No.? to this applicatione
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56 That in terms of the aforesaid advertisemént,

the following qualificétions for eligibility on the
three posts of Chief Research Assistaﬁt/Chief Inspector
(Chemical) have been laid down on the basis of the |
amended Recruitment'and Promot ion Rules for Group 'C!

posts by office order No.23/1987 dated 30e11.1987:=

Degfee or its equivalent in Chemical
B Technology from a recognised institu-
-' tion covering any one or more of the

? : following fields :=

(a) Petrﬁleum products

; ' (b) Paints and corrosion prevent ion

f (o) Polymers'with a minimum of two
o years' experience in an Indus-
trial‘or_Researéh and Develop-
k ' g 5_ ' mental Organisation, in manu-
facturing practices, industrial
applications, materials specifi-
cations, prdperties ofrmaterials
and their evaluations in the

: : ' respective fieldse

6.  That thé aforesaid qualification as advertised
for the three posts of Chief Research Assistant /Chief
Inspector (Chemical) to be filled by direct recruit-
ment is in term of the amended Recruitment and
Pro‘motion. Rules for Group 'C! po§ts in RDSO vide
Office Order No.23/1987 dat;eci 30'.11.1987. This amended

: qualification eliminates completely the qualification

of degree of M.Sc. in the related subject of Chemistry

or a B.Sc. (Hons‘.) degree for the direct recruits. Thuse
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in terms of the aforesaid advertisement issued under
the amerided rule the applicants are barred from appear-
ing in the selection test for the post of Chief ,
Research Assistant/Chief Inspector (Chemical) as direct

recruitse A copy of the extract of éhe ameniéd

i
S !
Lo : '
\’/Annexuge-2 Inspector (Chemical) is filed as Annexure No.2 to this

Recruitment and Promotion Rules dated 3011.1987 per-

tainihg to the post of Chief Research Assistant/Chief

L -
= application.

7. That before the aforesald amended Rules dated
304111987 the Recruitment and Promotion Rules for
| basis of the
Group 'Ct staff in RDSO were applicableron the[office
order No;9 of 1977. In terms of the said 1977 Rules
50% of the posts of Chief Research Assistant were to
be filled up by promotion and the remaining 50% by
\/ ;(V(;jwi direct recruitment. The qualifications 1aidvdbwn for
| promotion was three years’.service és Senior Research
Assistant. The prescribed qualification for direct
recruitmemt for the post of Chief Research Assistant/
Chief Inspector (Chemical) was degree in Chemical
Engineering or its eqivalént or degree of Master of
' , Choomia(n
Science in Inorganic/Organic/Industrial/Physical Brdmstey ©
followed by two years'_experience including period of
training in an approvéd establishment or first class
B.Sc. (Hons.) in Chemistry with three years! experience
indluding péfiod of training or B.Sée with éhysics and
Chemistry as compulsory subjects and not with less than

55% marks in aggregate, followed by four years' expe-

rience including period of training. An extract of 1977

Rules for recruitment and promotion on the post of Chief
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Research As31stant/0h1ef Inspector (Chemlcal) ig filed

as Annexure No.3 to this appllcatlon.

8. That the applicants ‘feel'ing aggrieved by'the'
adﬁertisement dated 23.2.1989'for three posts of Chief
Reséarch Assistant/bhief Inspector (Chemical) to be fil=
led by direct recruitment in Violation of thé 50: 50 =
quota for direct recruits and promotees and also by

the changed prescribed qualification eliminating the

M.Sc., B.Sc. (Hons.) and B.Sc. degree with requisite

experience whiéh acﬁed to-their detriment preferred

a representation dated 29.5.1989 to respondent No.2.

In the said representation it was pointed out that-

the advertisement dated 23.2.1989 was in violation of
the 50% quota of promotion for the departmental candi=-
dates working on the next lower post of Senior Research
Assistant and further by eliminating M.Sec., B.Sc. (Hons.)

and B.Sc. degree completely as a prescribed minimum

qualification, The remaining employees working as

Junior Research Assistant (Chemical) and Senior Research
Assistart (Chemical) were barred from appearing in the
selection test as direct recruits. - The change in quali-

fication for the posts in question amounts to discrimi-

‘nation in the matter of appointment and promotion of

the applicantse This benefit was available to the

persons similarly placed, that is, working in Group 'C'
post of Junior Research Assistant and Senior Researdh |
Assistant on the basis of the 1977 Rules. A photostat
copy of the applicants'! representation dated 29e5.1989

is filed as Annexure No.4 to this application.
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Qe That some of the employees working on the post

of Junior Research Assistant (Chemical) and Senior

Re;earch Assistant (Chemical)"includiné six applicants
appliéd for the.posﬁ of Chief Research Assistant/Chief
Inspector (Chemical) on the basis of the advertisemert

dated 23.2;1989. ‘Their applicat ions were rejected as

"they were not held eligible for selection to the’posts

in question on the basis of the changed qualification
in terms of the amended rules dated 30611419876

10s  That the aforesaid representation dated 29e5e89
was rejected by a cryptic-non speaking order dated -
94661989 by oppos ite party No.2. This order was indivi-

dually communicated to the, representationists including

the applicantsQ A photostat copy of the order dated

.9.6.198? as communicated to Sri K. Konar, applicant

No.9, is filed as Annexure No.5 to this applicatione
Ident;Cag'orders were also communicated to othef '

applicantse

11, That realising the anomalous situation due to
changed Recruitment and Promotion Rules 1987 it has
been proposed by the Director (Met. & Chem.), respondent

‘No.3, by his departmental note-dated 26741988 to
:"include the qualification of M.Sce in Chemistry for |

the post of Chief Reséarch Assistant /Chief Inspector
(Chemical) in modification of the amended rules dated
30,j1e1987. The aforesaid proposal for revision of
Recruitment and Promotion Rules of technological and
scientifica staff dated 26;701988 has been made in the

light of strategy for technology development of non-

gazetted cadre. From this propesal it iy syigeny gy
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to be restored.
make direct Te
ss sigtant /Chief Inspe
dated 23. 2.1989 by exc

in the spec1f1ed branch 0

) | - frd
b

n"oﬁ.’.

Insistence of the respondents to

cruitment on the post of Chief Research

psctor (Chemical) by sdvertisement

£ MeSCoe

ludiﬁg the quel ification ©

£ Chemistry is , therefore,

' to
to the detmment of the applicants and amounts

i i ion
discrimination in matters of appointment in violab

of the constitutional guaranteee .

12,  That promotion to the next hlgher class II posts
of Assistant Research Officer Chem:.cal/Met-Pe&e@rGal

~is made f?om both the wings, phgt is, Chemicel and
Mm‘arﬁong the Chief Research Assistent/(}hief
Inspector | Chemical) from a common seniority liste On
Promotion es Assistant Research O;‘ficer both the wings

are mergeds Thus the appli~-

cants entitled for promotion under the 50% promotee

quota are bound to suffer if all the three posts of
Chief Research Assistant/Chief Inspector (Chemical)

are filled up on the basis of advertlsement dated
23.2. 1989,

135 That the posts in question, that: is, Chief

Research Assigtant/Chief Inspector (Chemlcal) are pos

pertaining to research prOJect in the -subjec{i Chemi gt

in RDSOs The nature of the posts amd the research wo

im
plied in the subject of Chemistry makes the qualifi
i

lon of a §
cience degree essential, In any case
e 3
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Organisations doing research work of a similar nature,
the requirement of a Science degree alongwith techno-
logical or engineefing degree is invariably provided in
respect of posts of similar category or even of higher
category'which are sought to be filled up by direct: *
recruiﬁment through the Public Service Commission or
other Selection Bodies - for example recruitment for the
Posts of Assistant Development Officers (Chemical) in
the Directorate General of Technical Devélopment or
for the posts of Assistant Directors Grade I (Chemlcal)
Small Industry Development Organisation, Mlnzstry of
Industry, Department,of Industrial Development or for
the posts of &we Dy, Directors (Chemical) in the
Dgpartment of Industrial Develoﬁmeht Burééu, Bureau of

Industrial Costs and Prices or for the post of,Difector

| in the Ministry of Science and Technology, Department

of Science and Technology or for the-post of Principal
Scientific Officer in the Ministry of Science and
Technology. Photostat'copies of the advertisements'_

for the post of Assistant Development Officer (Chemical)

’

Directorate General of Technical Déveiopment is filed
as Amnexure No.6; photostat copy of the advertisement
for the post of Bsstt. Directors Grade I (Chemical),
Small Industry Developmant Organisation aﬁ;sl.Noeh7 is
filed as Annexure No.7 and photostat éopy of the adver=
tisement for the post of Dy, Directors (Chemlcal)Alr; ’
the Department of Industrial Development is flled as

Annexure No.8 to this application,

14 That aggrieved by the action of respondents 2-4
to fill up the three posts of Chief Research Assistant/

Chief Inspector (Chemical) through direct recruitment
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by advertisement dated 23.2.1989 in violation of the
Recruitment and Promotion Rulés laying down the ratio
of recruitment and promotion 50:50 amd also by elimi-

.nating the qualification of M.Sc. degree in the speci~
fied branch of Chemistry,

the applicants have preferred

N this application on the following amongst other - .
)
</ GROUND§_
J}ﬂ | | T
o (4) Because the action of opposite parties 2 to 4

to fill up the three posts of Chief Research
Assistant /Chief Ingpector (Chemical) by diredt
recruitment is wholly illegal and arbitrary
and in violation'of‘thelﬁules fixing 50% quota

for promotiong

b ; (B)  Because the elimination of the requirement of
v 73\7 ; ,: - McSc. degree in Chemistry is illegal an§ arbi-
| | | trary and deprives the applicants of their
chances of sdlection for the posts in question

'as direct recruitse

(c) Because the qualification for the post of Chief
o Research Agsistarmt/Chief Inspector (Chemical)

as mentioned in the advertisement d;ted.23.2;89
being based on the amended Recruitment and
Promotion Rules dated 30.11.1987 is illegal,
arbitrary and discriminatory and deserves to

i

be struck downe

(D) Because the amemied Recruitment and Promotion
. Rules dated 20.11.1987 have no rational nexus

with the object of filling up the posts by
direct recruitment of qualified and suitable

candidates on the posts in questione
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(E) Because the amended Rules in question are dis-

criminagtory inasmuch as they provide for promo-
tion of departmental candidates with & M.Sce.
degree in Chemistry and also a B.Sce (Honsf) or
B.Sc. degree with prescribed experience while
eliminating the same qualification for direct

recruitment o

(F) Because the applicants have been arbitrarily
- discriminated in matters of appointment to the
posts in question in violation of Articles 14

and 16 of the Constitution of Indiae

Details of the remedies exhaugted :

The applicanté’declare that they have availed
of all the remedies available to them under the relevant

service Rules, etce

Matters not previously filed or pending with any other
Court :

The applicants further declare that they had not
Previously filed any application, writ petition or
suit regarding the matter in respect of which this

application has been made, before any court of law or
any other authority or any other Bench of the Tribunsl

and nor any such application, writ petition or suit

~ 1s pending before any of theme

Reliefs sought :

In view of the facts mentioned in para VI above

the applicants pray for the following reliefs :-

(1) To set aside the amemded Rules dated
30611.1987 issued by office order No.23/87
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( Amexure No;Z) exclwding the degree in
éhemistry as airequirement for direct
recruitment on the post of Chief Research
Essistant/Chief Inspector (Chemicél) as.

‘per advertisement dated 23;2.1989 a%ter sum-

moning the original record;

To direct that the three posts of Chief

" Research Assistant/Chief Inspector (Chemical)

" to be filled up by direct recruitment by

‘(iii)

(iv)

advertisement dated 23.2.1989 will include
the qualification as provided under the
revised Rules for recruitment and promotion

by Office Order No.9 of 1977 ( Annexure No.3);

To direct the respondent Nos. 2 to 4 to
allow the applicants to appear for selection
to the three posts of Chief Research Assis-
tant/Chief Inspector (Chemical) ﬁo be held
on 22rd and 23rd Auguét, 1989;P

To direct that the aforesaid three posts of
Chief Research Assistant/Chief Inspector
(Chemical ) will be filied by direct recruit-
ﬁent and bromotion on the basis of 50:50

quota.

Interm order, if any prayed for :

Pending final decision on the application, the

appliéants seek issue of the following interm order s

This Hon'ble Tribunal may be pleased to stay

the selection test for the post of Chief Research

Assistant/Chief'Inspector (Chemical) on the basis of
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the advertisement dated-23.2.1989 (Annexure No.1) to
be held on 22nd and 23rd August, 1§89 or in the élter-
native to allow thé applicants to appear m the
aforesaid selection test subject to the decision in
the appiication. |

Particulars of postal order in respect of the appli-

cation 1fee $ -

1. Number of Indian Postal Order DO 09;9 6l 2-

2. Name of the issuing Post Office {44 Eovat [Irond
Lyl std

3. Date of Issue of Postal Order /s /d/ 85

Ls Post Office at which payablee WQL\J"L_M/ .

List of enclosures ¢

1. Advertisement dated 23.2.1989 for three posts
to be filled by Direct recruitment. :

2. Extract of the amerded Recruitment and Promotion
Rules dated 30.11.1987. « _

3, Bxtract of 1977 Rules for recruitment and Promo-
tion on the post of Chief Research Assistant
Chief Inspector (Chemical) '

L. Applicants® representgtion dated 29501989,

5, Order dated 9.6.1989 reject‘ing the representa-
tion of the Applicant. :

6. Advertisememt for the post of Assistant Development
~ Officer (Chemical), Directorate General of Tech-.
nical Development. : .

7. Advertisement for the post of Asstt. Directors

Grade I (Chemical), Small Industry Development
Organisatione .

8. Advertisement for the post of Dy, Directors

(Chemical) i : i
{Chen ) n the Department of Industrlal Develop—




Sl .
—16"

\
N
\/

i Verification. -

I

j

| | |
; "1, Dr. RiK. Tivari, son ¢ sri R.S. Tiwari , agd

37 years, working as genior Research hss istant in

‘ the Office of Metrological and Chemical Dir ectorate,

: o] u lcnstd
R.D.S.0e, Lucknow, resident ofmw/rz /WNWWL i
] .

tf o , -

f do hereby yerify that the contents of paras

E“%” are true to my personal knowledge and paras

] pelieved to 'be true on legal advice and that I have

i )
| not suppressed any material facte
] 1)

Date : 11.841989 Signature of the applicant.

i Place: Lucknows - )

ll .
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i IN THE CENTRAL. AIMINISTRATIVE TRI BUNAL
i LUCKNOW BENCH, LUGKNOW
~ OeAs Nos Yaly of 1989
| .K-.K-. Singh al’ﬂ 13 Otrhers. ®seo0cecee Applicam'as
L Versus
Union of India and 3 others cececse Respondents
LIST OF ENCLOSURES
~r- o _ : — .
" 1. Advertisement dated 23,2.1989 for three [7-19
b posts to be filled by direct recruitment.
e | - B
o B , ended Recruifipent an |
2_ P%&Ii‘zgggogfiigfgsa ated 380115135% e ~22
3. Extract Ofi1977 Rules for rie‘crcgip?em
and promotion on t ost_o ie
Resegrch Zssistant%hgef Inspector (Chem.) 23- 25
Lo Applicamts' representation dated 29:501989¢ 9L~ 9
5¢ Order dated 9.6.1989 rejecting the repre=-
- sentation of the applicant. . 25- 30
i 6. Advertisement for.the post of ASSistént'
L Development Officer (Chemical), Directo- .35
rate General of Technical Deveiopment. -3
- | 7. Advertisement for the post of Assistant

Directors Grade I (Chemical), Small or
Industry Development Organisation, 3u- 35

Advertigsement for the post of Dy, Directors
(Chemical) in the Department of Industrial 36- 3y

“Development.e

o
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Fmployment Notice No. Rectt/Advt/89-1 Dated : 23.2.89

Director General, Research Designs and S8tandards
Organisation, Ministry of Railways: Manak Nagar, Lucknow-
226011 invi%es applications for the following categories
of poﬁ%a'so as to reach him latest by 31.3.89. Applications
mast be completed with attested coples of certificates in
support of ages caste, quallfications end detailed experience
on plain paper with the crossed IPO of B, oS0 paise for ;
sC/8T and B, 20/- for cthers, LI-servicemen are not to ‘
pay anything for this purpose, dravn in favour of Accounts SRR
Officer, RLSO, payable at GPO, Lucknow, Peatal orders A
should be of after the date of advertisement, Vacancles, S
whether reserved or unreserved, may incresse or decrease : .
depending on the actual positions at the time of conduct~ ;
o ing selections, Experience can be relaxed at the discre- ,
e tion of Belectlion Board in the event of poor responsl, :
% Candidates possessing higher quelifications/experisnco ! i
v will be given preferance, .If Sultable 8C/ET candidates ‘ 3
. do no% become avallable, unreserved commrity candidates :

— may be considered agalnst reserved pusts, Requisite . ' ‘
experience would be counted only from after the dace ;
of notification of results and acqulring bssic qualifica-
tion, The prescribed age 1limit end period of experience . o
will be rackoned as on 31l.3.88. Upper age limits are 3
relsxable a8 per ruls., Candidates on appointment are S
1isble to serve in TA as per extent orders, HGeparate P
applications with Separate postal orders Should be Bube ’
mitted for each category of post and photographs affized
on esch application with full signatures of the candidates
on the photogrephs., Om ﬁgﬁointments candidates can be ;
posted in any branch of RO, in India, Successful . ?
completion of & years approved apprenticeship course on o
Zonal Rlys/Production Units wiii be taken &: equivalent
to Diploma., Late and incomplete applications and the '

. appliications submitted through proper chamnel if not
1 —_ received within the last date of recelpt of application
¥ill not be considered under any circumstonues, This
pGministration reserves the right to reject any application -
and no enguiry ovr corraspondence will be entertained in this ‘
connection, Free Railway Passes for from and %o Jjourney® :
will be issued to BC/8T candidateS.

CATEGORY =3 s Publicity Tnspector, Scale ’,1600-2660 (RPB)
Tseancy - One (reserved for 8CG) Age Limit 20 to 30 years,
gualifications (1) Graduate from a recognised Indlan
© University or other Universities recognifed by Ministry of
35;7 Rducation (i1) Should be Diploma Holder in Journalism/ ,
= Public Relstion with 3 years experience in Journsiism/ |
4 Public Relation work. (iii Experience in Publiedity B
work 48 proferable (iv) onld Lave a good personality, = - "
a fihir fior publicity work end ability to express himsolf, |

Attested/Teue Co .
l ,1ngz -2 Chief Research AsSsti {(¥et)/Cnisf Inspector

CATEGO =2 '
(}/ ,g~dg§§§5;%;§bale . 2000-3200 (RPB) Vacancy - Five (reserved for .
N firfhlY, & ST=1), Age Limit : 25 to 35 years, gualifications 3 o
L. i - liDigdree or. its equivalent in Metzllurgical Bngg. of &’ »

]
ACYoCate ] |

cd @02‘.9

T . . . | , Pl
R




=

IH THE CENYTRAL ATMIBISTRATIVE TH BUNAL

)

QQSAQ

Union of Ind!

K. Tingh e

LUCKNOW HENCH, LUDRNGW

E"rf{?e‘a A_ f ?989 |

P

IHEENEEE  sesuseare.

4w

Yermue

fnde and 3 obhers sesconcs

[o

- . B
. - ] ) - . "“ .
- 4 +
4 . . . ‘ -
. - -
. )
. o .
- g .
- ( ] .
. : ’vl b
r
Y
b . .
- B _ .
+ . .
) * o Lo
; b2
K“ x "
’ . - .
h ) . [RRETs I !,&
. .
. Al
~
‘ X o
P <Z> .
sttected|True Copy ‘
LR 34
. IS ‘
. Attested|irue |
. ] o RE
4 I e S
Y 7 s .
. = Lt T R T T
. ¢ K ‘. R Vo % Q}‘ i
A AL W
‘_5\511‘ Lot
T ) e e
. 3 N
Y - e .t
S .
. . /:
: N s \ E
o0 - . L N
N 4 - » ?
[ w ~ ks
5 . . "\
3 :
Y .
b
vy . g. g
b
‘
<,
. ' a7
R .
A

© a5 e Gty

[y




COVERNMENT OF INDIA MINISTRY OF AATLURYS U
'RESEARCH DESIGNS &vﬁjﬁmpﬁﬂppwﬁﬁﬁjﬂjﬁﬁjﬁﬂk

Sy Mo

. f.f.i.9@.._..,Q.z.d,@mx..“'ﬁ.g-w.. 23 . . oL 88T, : W
| o , - o N
Subs~ Mules for RNecruitment & Premotion of Gfeup'f"ﬂi\
Staff in RDSO, . - , - "
2 ~ s | o N

One copy each of Lhe revised ru]oq fo“ e gruiumnﬁ K .
y Promotion for the pnsts of JnP\Met) and 2R Bhem’,'°C“1P“ aE 007
' 2300, SNA! Met) and SNA{Chem) scole &.wsao 2900 and C7R/CIMet)
and CRA/CI Chem), scale fs.2000-3200(nPs). for MAC Dte, 1°’hnclosed.

VN These revised-rules uill‘leplace the existing;R&P Rulns

'‘and will be =zpplicable from 6,11.87. All future recruitment And

promotions uwl1 be made strictly in accordanre thercwith,

3. These rules ma2y . please be ngcn wide ‘Ub]LPlLy amongst

the staff,

( - :
t /
& \inD
o ’ ( br. K p Soksen? )
DA : As above, . : for NDirector General,

YR PR T CHIF VRN NAEY

i} Lucknow=-226011,
T ~<Date  30,11.1987,
{File No. A/P/nT/T%

~ NISTRIBUTION

1. As usunl for office ofders, o
2. Notice Roard, et .- i :Qggf

33.»Pns0 Class 1 I Staff ASSOCl ation,

b R
Co?? o
| g
e {
’ " ". ’ . »’/‘M/q
' \ l n /f ‘ \ A[\
‘\'\/Ld\e .:‘
o . )
' »
A Y
v o
b 1 LR L g g AN TR T f AR R e P are T




1. Designatinn & scole of pay: Chief Research Asstt, (Ch am)/thof

In,pﬂctor/Phom. 650 QGD’”?‘ o
_ - 2000~3200("PS). L o
2. dte./Win~ #n uhich post M&C Dte, 4 < oY _
oxists: @ | Coo - '~
4, lMothod of recruitment: ! 50% of the sat.ctioned posts hy ' A

promotion of elinible departmuntal
condidntes on selection brsis and

the remsining 509 by Lr ns far of suit-
rble stoff from Zonal 7 u./Produm%lmn
units or hy Direct TPCTULthH+ both‘
on setoctlon DﬂSlb. :

4. Minimum cuelifications A ‘
and/or experience. o
ijfor promotion of Three yefrs sgrvice as SRA/&ham."
¥y depertmentol candidnates, '
. ii)for regulrr/tmeporary o : ) !
g staff of NDSO, L fete \ o
iii)fbr trensfor from zonal Degroe or its equivelent in Chemical
rlys./productiom units,  Technology from & recognis~d Institue

tion covering 8ny one ormore of the
following fislds: '

.a) Pet*o1upm proﬂucts bo @“iht@ and )
Corrosion prevention ¢) Pelymors..

} %]
With = minimum of two years' exper=-
ience in an Irdustricl or Tesearch &
Develepmentel Organisstion, in
manufacturing practices,industrinl
applications, meateriris snrcificationz,
properties of meterieis &nd their
cvaluations in the rcapective fislds,
*v)for direct recruitmont: Same as ohove,
5. 'Ane bimit for direct rectt: 25 to 35 YIS, : R 2
6. Channel of promotion: a) From: SRA/Chem.
R . ) : .
b, To: Class II
. ’ - . r;
%. Seniority Group: - MAC Dte,
i
L e . gt AN e e o g
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COVERIMENT OF IMDIA » MINTslig O AALUATS :
RESHARCH DES ICMNS ¢t STANDAKDS ORGANISATION o
OLFICE ORIERMO. 9 OF 1977
Subz- R 2vised Rules for Rmcrulf'ent and Pr.otivi of
.roun 'Clogtaff in R.D.S WO .
A oy of t”o revised mles for Reeruit: cnt and Prorotio n
t.rctler with Pﬂﬂ“gi ¢f propotion of Greup 'C' staff tovering
¥ the cateyrries fr: le Assistopt to Chief R-scorch Assistant
‘ I“Clu(l“* Seri-r Tusector . (h‘;)/san r Inspecter (Cweric 1y,
~ is crelegeds These rovised rulés will be effoctive fri 1.2 78

anﬂ L1 rceruitments and provoticong will Le rode strlctly in
~ ccorgance Thercwith. ‘ \

2+ Trese revised rules oy be giver wide publicity arringst
the concerned staff.

3. Hindj vorvjﬂﬂ,of trese rules will fellow,

DA/One ¢ uf rGVLS@ﬁ R%P Rulecs Y
tufct%or wit™ c¢hannel nf : K | ‘,\j )ﬁ/?7
e oot ﬁ'xrt,s o . . L B (A .D .
' Krite Mﬂhu NluCShWko

Luc] ot )wa??éﬂﬂ S : , x
Drteds 3 -12-1977 . | AP SR
/I‘ ile W A‘/R/:!?T/ /P«tzﬁ' ) e Sl o .o ‘

- DISTRIBUTION - S
1+ As usunl. S ' - © 2. Notice Roard.

- o
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LT et Bt o) e N1 ,1.4:-‘6,>4:rr. N
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¢ .

. Y A ) v : e e
Catepory : Chicf Rescarch fseistant. | B

Scale of Tay S, 650-960 (ES)

L. Yethod of Recruitnent: 50% of the sanctioned posts by proadtion
4 R of eligible departiental candidates on : v
{ .. selection basis and the reualning 50% by '
dircet recruitbtiuent on selection Hasis.

: 3 yoars' scrvice as SRA,

‘ cancigates.

irect : a) ALl CRAs_ oxcept.CRA(Chen) & CRA(Met):

ithent. ‘ Depree or its eguivalent in appropriate

Cencincering discipline fron a recog-
nised institute with two years' sultable
expericnce dr sRgter's degroc in
apprapriate enginecring discipline frono
a . recopnised institution.

o) Tox. CRA(Gher) 8T (Chou). ¢ Degree in |
Chonica Ll knmpincering or its equivalent |
or Deprc: 2f ifaster »f Sclence in
lnvrganiG/Organic/lndustrial/Pnysical
Chenistry, followed by 2 years' .
S  experlence inciuding perizd of tralni@g,
T - ' if any, in an approved esteblishment in
‘ the field of CorrDsisn/Paintﬂ/Lubricants/
. Vator Treatnent/Rubber/Plastics, as per

oo specific Job re?uireﬂentsf4 |
' - OR
N\

Tgt Class B.Sc.{Hons) in Chenistry with

gégf _ . % years' éxpericnce inclvding perisd of

Z o ¥raining, if any, in the field of - -
: Gorrasisn/Paints/Iubricanss/Water
-Altestat /T - Dreataent/Rubber/Plastics, as per -

eﬁ/r‘;' e C - . A B P P LL,

/] <€ Lopy 1. job ~ smecificsrequireilents.
(] . Ok

2]

\wﬂaflquq~m¢*g§ B,Sc. with Physics and Chenilstry as
CSHUer cozpulgory subjcets and with not less
.'--hLA _ than 55% uarks in aggvegate, followed
Advocs , by 4 years' experience including periosd
‘ nf training, if any, in uhe field of
‘ Corrosion/Paints/Iubricants/Watey
Treataent /Rubber/Plastics, 28 per ,
specific job requirce.snts. ‘

o
cC
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< O
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- The Diroc*or u@neral, , o ‘
. "Re D. S. C., e -
Mapak Naoear, Jucknow. ‘ o o , S

(V{nd qttenfion + Thrd D.N.Sinph Da/
o, N Ananthﬂnarayana, AD&) : =

' ' () e 1 ! \
’ Lo (”Hrouﬂh Sroner Chinnul

. - Subie i nimam q%ﬁlif ‘fioh foy dgch' o
. - xccru!+m@nt of CQA/CI{ hews Yo - -~

' .lc..,4.-

-

Sir, . . . ‘ T e,
Sincn the invepfion of the M&C . Dte. the mlnimum
aualification for direct recruitment of CRA/CI{Cher;) hac
been B.Sc., with 4 vears experience, With ihiz gualification,
there 'had been nc technjcsl problem relating 6o thae worlk of
the Directorate sofar. In the recent post, the quml.“ic*ti@
. for the diract recruiltment to this category has been drez stir-
ally reviscd and a Dogrcece in Technology in ouner of the fol]ﬂ'

ing filclds has bccn stipulat d an minimumz
’

b

‘e

~\a) Polymer ' (b) Paint'& Protnciive (uatidg o

(c) Lubricants & Fucls.

Similar 1s the czse in the Metallurgicael discipline
also. Thcugh B.Sc. bas bocn tha minimum qualifdcat ion, ‘
majority of the staff reeruited has had higher .cuclificot o9
such 25 M.Sc.leclass, some others werc oven Ph,ds, With the
change in the miniwmum qualif icat fon, even highly qualificd
stoff soy with M.Se, degrce and vast cxperdence in rallway
UUfm‘n“ fcx 10=15 years, will be debarred from appcariag in
$a¢ 4 Lection for CRA/CI{Chem,), denriving them of qny

EOTOtTOu 1 nroanects and foroing somc of them to rotire

freonm “ho wor.ing graoda iteclf, 1o this connccnion, ve wnild
"Lif. 1o hrine the following fadts for yeur kﬁné,considaration
Cang fevourchie ardier gl . e T R -

. '.ﬁ\;“"‘j'."n,u :

s L

. (a) Bedc, or M.ob. is thc ripht qufuhiﬁchtion
Co [minimum coumensurate with ther jpb-requirements
: cf this Dte, Hithorto therc has noi boen any
. nroblem with the 782 recrujted with this

$ﬁﬁ9/ Lol g qual if deatl on . as far as the intorests

. . of th: ﬂlministr fipn aro cancurnod.,
\x . 'e'l’.
- (h? UP3Z have cundidired M-SC.&éS eQuivaleg@
ng - guz2liftcetion to. Degree in Ch:omical Eng o/
Atﬂffe& el Tachnology for them, A few of thg
/] 7 /”ue Copl“vw“f advt. cuttings arc cnoclesed.
i . , ’ :

j{(3£1~¢;~fﬂudxk

L P SHUKLA . - a2/

. . . o B
Acvocste ' . - : . .

A |

. -
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. AQ?ERT}SEﬁENf Mg

0 A T K R,
* Closing date! 25-3- o T e B
’ 25-~3-85 (B~4-85 for moplicants from ebroad .and for thoéaf/q( i

in the Andaman & Wicobar I '
in tho fndenan & ¥ obar Islands, bakehaduweep, Stu:
o d;vigzgh O?mgaﬁn ragipn, Ladagh inisionpér J&Kﬁgégggﬁns?Prfitorias~ -
ambz, lahaul & Splti cdistricts of Hinaagaligﬁgpé ggngi |
[ L5 rraces °

AFPLICATICNS NGT ACCOMPA? '

TN 09PR NIED BY THC PRESCRIGE O NP
REIECTEO AKD WO REPRESENTAT10NS Ao oz oehibeD FEE WILL BE/SUTMRILY
NTLATA INCD UKGER ANY CIRCUMSTA NCES P PEJECTION WLl BE ?

No F .4 /48(9)/BS-5D

UNIO W puaLIL”éEszgéegéMMISSION ;

‘ INFORAT 10N F OR Ce NDIDATES 3
|

Namw :

aaruitment of Thrae Rusis

Uf.ructo:a‘p G"'n‘; c’g hrfe .\.i\‘;atant DT.‘V‘:'IDH’T‘.B:‘(‘-; Offﬁcerﬁ (Cl’g N l )

C N ; Ss— - . ;-r«'i Df |-‘?r,‘ﬂﬂ_!~cdl [‘Qvelroment N D - .v ' o mlca S 4
?ﬂ~23‘ srvice, Group A Gagattad B y aw VBihi, soncral

thioo posts ara unreserved. z v Fouts are permenent, A1l the

~/ N
}F{ . }—]p‘;: " @{703”40"'980;5 B-»/}G.—-’] 100-50_‘1 '1'00 )
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Reports, P. >gramme, ete. Te hring out tech-
nical litera-ura & prepare techinical reports,
peoers, notes, briefs etc. in respect of
?m:on& Agriculture Extension Preject. To
mmv"wm enior Officers in the implementa-
n nocamnm:o: & appraisal of different
J ivities being carried oyt undsr. Agri.
Extension Projects/Programmes st all India
ievel. PROBATION : Two years. M : New
Delhi, but Habie to be posted anywhere in
trndiz or 8 2ad in public interast, -

2. TWO SHIFT CHSMISTS ICHERMICAL
ENGIKEER) AND CHERICAL £NGI-
KEERS (DESIGN) IN THE QOVEERW-
MENTOPIUMAND ALKALOID WORKS,
MO FINANCE (DEPTT OF REVENUE).
Ceneral Caniral mm?mnm. Group ‘A" Gazet-
ted. Of the two posts, one permanent post is
crelusively reserved for 8C candidates and
one wmqfo«u% past is unreserved. The par-
Manant post
porary basis ang temporary post is likely 10
continue 3&0?: aty. PAY SCALE : Rs.
NMQQ Tb-Z800-EB-100-4000 (VE. Rs.

1 AGE I Not excesding 36 vears. EQ;
i egreg n O;ma.cmmm:aﬁam::m\, hemi-
<eitechnologyofa Qmmsmsrfuar. ivers 29

@ om o
b}
o

EMPLOYMENT & TRAINING.

s S .
al tecn -Aq.tmw of ?,rac; tion, proper jma.

caorrect Dwn»?\-ao of
gﬁﬂﬂz Twovears. HQ : Lia-

to be posted an pe.:nwm in india. PROS-
TS CF P& ON \Pﬂm,umag Direc-
Grede-ii/Scat i nm< Rs. 2000-3500.
{ER ﬁJ,.?.US‘N)?,m : The candidates will
able ta serve im any part of tndia. They
also e lia 1o serve in any Defence

&
5 le
ices or post connected sﬂr ::m defence
of india for 2 period of not than {our
years inciuding the beriod om training pro-
...mma that such pers
iredto serve as aforesaid after expiry of
ars from the date of such appointmant
i) will not ordivarily be required to
eesforesaid after attaining the age of
g<mn.m .
4. ONE BEPUTY BIRECTOR OF
.m.mbmzmzm\ﬂﬁmfwmmzn%br CTIFCR
INSTRUCTORS IN THE DIRECTORATE
GEMERAL OF ERPLOYMINT AND
TRAINING, M/D LABOUR. General Cen-
trat Service, Group ‘A’ Gazetted. The| sstis
permanent but to be- filled on temg Jrary
tasis. The post is unreserved. PAY SCALE -
Rs. 3000-100-3500-125-4500 (T.E. -Rs.
Awwov AGE: ZQNixnmeEnﬁo*m&m mD {i)
A& ds, e in Electronics Engineering of a
recognised University or  equivalent. {ii)
About 5 vears experience subseguent to
greduation in a superviscry nwvmoz ina
workshop or factory or concern of rapute
engaged ir production or in teaching in a

-

>

-y

«Q

30

4 C.
el

@
b
mm

tecopnisad technical institutien 0% - gt
Svyearsexperience inthe fire s
and microprocessors = CaftS
afrer graduation. © -<1V@ 8Xpa-

rience. BG : Teack ny . .uerience in a rec-
ognised {nstitutior.. @»%_rm T2 assist the
Birasior informusating and i tmpiementation
om training programmes {or various cat tago-

as of st m?m?\mcmmgmo%\aowmdmn
mwn PROBATION : Ywo years. HQ : Liabis 1o

PRCMOTION:J.D.T. /PrincipalScale vam<
Be. 3700-5000. -

5. ONE DEPUTY DIRECTCR OF .wmbwz-
ING/VICE — FRINCIPAL CTI FOR IN-
STRUCTORS IN THE DTE szmm%_e@m

s0ns (i} will not he.

T8. FOUR DEPUTY D

iz %o»@wwzc? DIRECTORS (CHERMI-
iTW;ﬁuﬂ\ FH
MA._JCrL%.E EVELORMENT, BUREAL
QF INDUETS .ﬁ.. SO8TE AND PR .
General Cent ‘tat Service, Group ‘A OnNr?
@mm. The posts are Derma Jo:m but

appointmant will be made on emporary
basis. The posis aré mﬂ?wm ved., FAY
SCALE :Rs, 3000-100- 3506-125 480071 E.

Rs. 3330). AGE : Not exceedi ~g 35 vears.
EQ () Deores in Chaminal Enn anesring or

M. Se. s:rm 2e in Chemistry {rem 2 recog-
ntsed University or equivalent. {it) rw\wm..mw
exper. .uvo,u in & responsible positidn in a

TISTUTET funng organisation. DO Adeguate
Srper mmnm in acouo.:_n m.a,w mei
msnmw*q st C::m DUTIE Di

- Ldviser in .M.rm 2 g
c:ﬂnﬂoxm: by Buresu on varigus |
pertaining to cest reduction eic. FROBA-
;OZ Twavyears. HO  Mew
to! be posted anywhere in 535
_uwn,m OF PROMOTICN Director -— Sgale
ay Rs. 3700-5000.

HRECTORS (ELEC-
Awmﬂbr\ﬁmﬂth AL/ METALLURGY)
i THE DEPARTRIENT OF INDUSTRIAL
DEVELOPMENT, (BUREAY IRDUS.
TRIAL COSTS & PRICES). General Cen-
tral Service, Group A’ Gazetad. Of the 4
unmmnm 2 sarmeanent & one temnolary) ans
pamanant & one nmﬂt@_ai posSis @re
mmr_:m?.m?;wmn?qoﬁommn m,ﬂrwgicmwﬂm
A@nwmo?.w{ and the remaining 2 perman-
&1t nosts &re un ese rvad. Permansnt nosts
whlt b fiitad initielly on temporacy basis &
remporary post is likely to continue indgeli-
mifely. PAY SCALE | Re. 3000-100-35.20-
Mwn,&m_@oa.m Rs. 3280). AGE : Notexcead-
ing 35 years. EQ [{i) Cegras in Mech./Elact.

_Edginearing or degree in letaliurgy from g

.m_,wmmomﬁmmq University o squivalent. {ii} &
years experiencein & responsibie pasiion

o ba fillad init: ,vv& P o— RETVE By erg %a*a.«a.\m-,..muﬂ.@ SPECTS T vjm.m%dam.ﬂ a em_d,ndg WHEREEGA TO |1.mm1l| .

Tqugte experience in sconomic 25sessMEnt
UﬂW.nrﬂ:mEn;m DUTIES : To assist Diveg-
...»wg.\«saﬁm”:m_ Adviser in ::m investigstion
dndertaken by Buresu on various issuss
hmw sining to Cost reduction efc. PROBA-
e 07 .?Su,“mm«m TO rn:.« Um i hut wm?m

w I t T DEPFART WTN»,H Fwnwiﬂ.»tmm}

B Ls iy
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“IN THE CENTRAL ADMTNISTRATIVE TRIBUNAL,

| , e
CIRCUTC” BENCE, LUCKNOW =~ = . (“//
Registration No, 204 of 1989 (L)
| G
K.K,8ingh and ethers | es  Applicants
S o Vs,
“*Unien of India and others | .o, \Resbwnden%§}

Mrii;t_ﬁu.
_Q.m.,.l_t

Statement en behalf of Regnondents

s S, Bhatla, s/e lste Shri U .bhatﬁa, aged

about 5# years pres@ntly p@sted as Deputy Dir@cuer/

Estt~I in the office of Research De31gns and

Standards Organisation (hereinafter called RDSO),

Ministry of Railways, Lucknew most respectfully’

.sheweth as under:

1  That T am prmsantly posted as Deputy Dlrecter/

LSﬁumI in the effioe of Resbarch Des15ns and

 Btandards Organisatien, Minlqtry @f Rallways at

Lucknew and have been duly autheriged by
Respendents 1y 2; 3 and & for filing this reply

'in the 3k ingtant case. I have gone through the .

petitien under Section 19 ef the Central
Admlnlstratlve Trlbunal Act, 1985 filed by the
onllcants and thus I am fully acquainted with

the facts and circumstances of the case‘depeséd

¥y

- belews-: L o
_ T ‘ | |
26 Before dealing,W}th the parg-wise I8p1yg
B
% D.S.C, Mxmstry of Railwwys,

Mamhashv LUCKNOW-A
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the undersigned is placing the entire backgreund -

’Qr brief histery ef the case herein below:

2,1 | That P'D.é.ﬁ.'is a'seﬁaréte functienal
Unlt of bhe~Ministry of Rallways (Fa.ilway Board)

respon51ble fer ressarch and technel @glﬂdl deve~

\lepments in all facets of rallway workingy R«leS.0.
functiens- as adviser and consultant te .the Railvay
'anrd the Zenal Baljways, Productien Units, = Its

\ prlncipal alm is to premete pregressively standar—

jisatien ef rmlllng stock, track, bridges and

structures énd all equinments used by the Railifaysa

" The ot her 1moorﬁant function of thls Orvanlsati®n

is te undertake research pertaining to all spheres

ef failway werkings

2,2 - Fer cenducting the researeh and development

activities, the werks are being cemducted by varisus

Technical Directorates amd Metallurgical and Chemical

‘Directorgte is one of the Direeterates which is

mainly engaged in research, develepment, teést

& trials pertaining to metalé &'ailays; rubbef

‘and plastlvs, pain+3m1abricants, ltraS@nic

testlng besnd@s rendering cansultaulwn and
technical advice en these items to Rallwag

Beard, Zenal Railways & Productien Units and

differert Design Directotates of FeDeSeOu,

undertakiﬁg deVeiépmental iﬁspecti@ﬁ'@f

materials and framing of related standardse

‘Thls Dlrectwrate consists of 2 Wings - one

is Metallurgical and the ather is Chemlcal. )

g—/ .

R. D. S. 0., Ministry of Railways,
 Alambagh, LUCKNOW-3

i
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Highly qualified technical officers and staff are

required to be'eméloyed.to conduct the research &

',development worky

'2 3 The tremendous spurt in the trafflc by the

tum of the xaumkxxf both passenger and freight -

nearly doublé of the present level- has thrown a

" challenge to the Organisation. The steps required

to be taken by the.Organisation’in meeting this
challenge cannot be through convenfional means-

which had been by énd iarge ad0pted S0 farﬂ‘The
Organisation has laid down Corpdrate goals and has
outlined measures in achievihg fheAsamef'oﬁe of the
important means of achieving this objective is

through upgradation of Technology & improving the’
Technical expeftéseb of its Personnel to beflt the
requirements of_a sophlsticated Scientific & Teghnlcalv

body, which is planned to be final shape of this

Organisation, 1In this context the Meﬁallurgical &

~ Chemical Dte, in dealing with frontier areas in regard

to development of new materials- will haﬁe to play a

~ significant rolei

2%4 In the Metallurgical & Chemical Directorate, Class

I Technical Officers are recruited by the Railway Board

Ministry of Réilways\but so far as the appointments

‘and postings of Class III Technical staff are conce:ned,

~these 2re made with the approval of the’ competent

authority to whom the powers have been delegated by the
Director General /RDSO and the Recruitment and Promotion

Rules for these posts are also framed by the RDSO itself
and approved at'tﬁe level of Director General,“RDSd?

?79¢ ?
‘ ectorb Estabhahmcm,

Dy Iy
R.I:8.0, Ministry of Rai
Alambagh, LWW-—G

Mq&
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2.5 As per old R & P Hules, the meth@d of recruit-

‘ment- foi the pest of Chief Research Assistant/Chem,

-scale_Rs°650~960(RSﬁ/n@w Rs,2000-~3200{RP&) n@tified>
'_-in_thé~yeaf 1977 vide Office Order No, 9 of 197%

,’dt. 3-12-77, 50% of the sancticned posts of the

above categery were requlfed te be Iill@d by prsm
motlon ef ellglble departmental candldates en
selectlen basis and the remaining SOﬁ Bxxkxznﬂﬂﬂzglb/’
aix miakakmaﬂaﬁixﬁmwﬁm xmxumxxkzwwkxm
Hﬁxﬁgx&x by airect recru*tmemt ook @n selﬂctlen

ba51s¢

- 2 .6 S far as the &epartmental cahdidates XX®

vere cmncerned, &r ﬂes@arcn Asgistant scale Rs,550e

900/RS (Ks, 1640-2900/KP3) with 3 y@ara' gservice

as Sr.Research Assigtant’ Wwere eliglble Per pr@moti@n

Zagalnat dcpartneqtal quetag

2,7 . T@i dlﬂect recruwts, the mlnirum qualificatlon
& experience was as QHEEE%\V'
Degree in Chemical Eng g, or 1ts equivalent @r'
‘:_Degrﬂe of Master of Science in Inerganic/
Organic/lndustrial/Physical Chemistry, f@llﬁwed
by 2 years! experience inciﬁding~periéd of |
training, if any, in an appreved establighment
in the field @f Corr@si@n/PaMnts/Lubrloants/
Water Ireatment/ﬂubber/Plastlcs, as per
specific jeb requirements,
| R |
Ist Class B.Sc. (nensgj in Ghemlstry with
3 years! experience 1nclud1ng peried of
tralning, if any, in the Iielq of C@rresi@n o
_ o :

~Uirector Bstablishmaent,

R. D. 8. O, Ministry of Ruite vy
- Alambagh, LUCKNOW-3
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'fr o - Palnts/Lubrlcants/Mater ”reatment/ﬁubber/Plast1cs,

. | _ o
" | | A

au per speciflc 1@b requirements.
| . OR |

B Sb with ”hyszcs and Chcmlstrv as cempulsary

subgects and w1th not 1@35 Lhan 55ﬁ marks in
‘vaggre&at@, fellowed by Y years' exnerience o
" includzna peried of training, 1f any in the

fleld ef CGfP@SlQn/PdlntS/LuerCaﬂtS/Wat@r

~%f‘ . Treatment/ﬁubbmr/Plastlcg, as pmr specific -

job ‘requirements. -

. o 2.8 Thes *u]eo were rev1sed in the year 1987 g’

- vide Offlce Crder Ne, 23 of 1987 daued 30-11 87 (C°]=J 3;'2"’;)’—
in consultation with EDSO Class 17T Staff Assaciam'
tl@n, according te which the pests ef Chief Ee"ea”ch |

| Agsigtant /Ch 1ef Inonmctor(Cnem@) scale Rs 6)0«060(309/'
2000~3200(RP0) in the Metallurvlcal Chemical

Dlrect@rate were tc be fillﬁd as f@ll@ws., -

s

L \ Method of ,50% of the sancti@ned posts
Lo recruitment by premetien ef eligible
' departmenta1 candidates on
/ selection bagis and the
_remalnlng 50% by tidnSf@r
of svlfable staff from -
Zenal Railways/Freductien
Units or by direct recruit-
ment beth on select1®n ba51s,

Minimum qualificae
tiong and/er '
experience.

i) fer prom@tlon .« '3 'years s@rvice as Sre

.- of departmentsl vResearch Asstt /Ghem.
©  candidates

A

ii) f@r transfer from Degree or itg equivalent in
. 4ongl Reilways/ °  Chemical Technalegy from a
Preductien Units recegnised Institution cevering
: LT & for direct . . any ene or mere of the f@ll@wing
X ' ‘ recruits, fieldse '

- o , | | <4%:::::::;;Zzg
. . ‘ o . _ _ Dy Director Establisheecnt,

. D. S. C., Ministry of Radwayg .
. Alambagh, LUCKINOW.-S
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- ii) - cenid,

a) Petreleum predmets, (b) Paints
and Corrosien preventien

(¢) Polymers, |
With a minimum of twe years!
experience in gn -Industrial.

or Research & Develepmental
Organisation, in manufacturing
practices, industrial applica-
tions, materials specifications,
properties of materials and
their evaluatiensg in the -
respective fields. ' -

2,9 The sanctioned and werking strength of

Chief Research Assistant/Chief Inspecter(Chem.)
seele Bs,650-960(RS)/Rs,2000-3200 (RPS) as on

23-8-88 i.e, the date ef placing thé requisition

en_Recruitgent Section of RDSO for filling the

posts against direct recruitment quota was as

. finders~

Category

Chief
Research
Asstt./
Chief
Inspector
(Chemn. )
scale
. Rs,2000=
3200(RPS)

" Sanctioned Working Remarks

v

 sbrength strength

24

Aid

(iii) Direct

24* - There is a shert-fall
L ef 10 direct recruits
egainst which 3 posts
c¢nly have been-
" advertised. Even
after filling up
~these 3 posts, gtill
there will be g
short-fall of 7

posts
* (ig Departmental . - 19
) Departmental -~ 3
{adhoc )
~ - 2
. Tecruits
t | 5

~

2,10 As indicated above, three posts(1 reserved . ;

. for 8/C) were advertised by the Recruitéeht Section .

of R.D.5.0v vide Notificatien dt. 23-2-89 (copy at S

’-D.S. O, . inistry of Ratic N
Alambagh, LUCKNOW-~S
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Anmexure-I of the’Petiti@n); Tn alJ 77 apnllcaulons

. were received in response to advertlsement and call

1etters viere issued te 6. ellglble candldates to

appear in the test & 1nterv1ew en ¢2nd and 23rd

“August, 1989 but in the meantime H@nfble Trlbunal
‘,paSSed interim orders dte‘i6~8 89:di§ectihg that

the petitichers shall dlSO be permitted te

o\
participate in the test irrmspective of the new

- rules and with further direction that the results '
of the test/interview to be held on 22nd & 23rd
~ August, 89 shall not be{declared for a peried =

of 1k dayse The case has Beén listed on 5-989

for further ordgrs. It is now propesed te hold

the test on @M. 13th & 1kth Jept. 1989,

2411 Tt is submitted For the information of the

Hon‘ble Tribunal that 1t is the policy of the

. Department thgt Just teo induct the best talent

frgm:the open market, higher quallfICatlons and -
Iesser age in cémpafison te the'depafgmental

Ccandidates are prescrlbed so that along with

‘ expeLienced departmental candidatesg, best talent

from outside is alse available te conduct
the highly technicai wérks'as mentioned in paras
2.1, 2.2 & 2,3 above. AS such, the departmental

~ ¢andidates whose Qu@ta'is already full cannet

claim ﬁheir share against the outside quota

- also but can enly CQNpete in Lhe selectlon with

the outsider Canaldatps as"outsxdbr candldate"
provided they fulfil the requirements of el;glbilityg
Dy frector Bstabtish

% D.S. O Ministry of Radweys.
Alambagh, LHCENOW-5

\




3 Detgiled para-wise cemments en the*applica-

tien are givén'belaw:~ '

Yo Thent Paras I, II IIT & IV of the Anpllcatlan

. call f@r ne cemments a8 it i3 a matter eof recordG iff M"QL_

ot v,‘géuﬁaw&éo“_,e O on &

ofesenaT L4
5 That in roplj to the centents of para v

of the applicati@n, it is stated that the revised
R & P Rules were notified during 1987 vide Office
Order No, 23 of 1987 n.c, one year before the b

c+ual ddvevtlsement and the petitloncrs have -

" not reDLesentgd earlier against deletlen of

M, 8c., B.&c, (Hons,) & B.8s, from the R&P Rules

for direct recruits. The application is net

- within the time-limit, #4s such, it is liable

. . K
to be dismissed @n_this-SC@re alohee

<

6. s regards para VI(1)' the same are

~ admitted te the extent that except Shgb,no

Mukhepadhyay, @ffg@fChlef,nes@AAssttg/Chemg

who is enly M.Sc, pt. I, the'p@sjti@n as'brsugﬁt
out in reSpect of ethefs is factually correcty
7, As regards para VI(Z) ne comments are
calied for except that the p@sts of Sr.Regearch
Asstt.(Chem.) are filléq in by pramotien of

departmental candidates en gelection basise

8, The con! ents of para VI(3) call for: n@ |
;C@mments.y | B | ]
9 : As regards para VI(L) it is submi+tnd |

t ‘as already br&ught out “in the histery -
e 28)
of Lhe céifk\out of 24 sanctioned posts,

<,

N




«

o R
22 posts.afe being-opératgd”by depértmental |
candidates‘and only 2 posts‘by direct recruitse
The shortfall of 10 posts meant for direct
recruits is.réquifed to be filled tg‘acﬁieye the
ratio of 50% as per R& Rules, Therefere, the
content ioh of the petitioners stating that the

3 posts advertised te be filled by direct

recrultment are in viclatien of the-R&P Rules

is wrong@
10; The contents of para VI(S) call fe?
ne comments. b |

11, As regards paras VI(6) & (7), the - cantentlons

‘made thereln are admitted, Ehe qualifications

have been revised in the year 1987 & incerporated
in the Revised R&P Ruleg in400nsultation‘with.the
Class III Staff Association ef RDSO whidh is the

recegnised Jssoc1at1®n and represents the

Class III gtaff and have been approved by the .
Director General/RDSO who has got full powers

to frdme and revise the R&P Rules for Class T
staff of the Organlsatl@n.Whlle framing the |

revised ruleg, the challenge and the Corporate

‘goals which haﬁe‘to‘be aChieved'threugh upgradation

of technolegy and meeting the teéhnicéllexpertise

of its personnel to befit the requirements of

Scientific & chhnlcal;ﬁ?dy which is expected

to be the final xﬁapﬁz&mﬂ shape of thls
Organisation have been kept in view, . '
12, ° As regards para VI(8) it is admitted

that thé:petitionefs'had'ﬁaae representgtions

S,
R. D SI O Mlmstry of Radvayn,
Alambagh, LUC&NQ Wb
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on 29 5-89 but keeplrg in view the p@sifion as-
'hbught euu,above,.Jt wa. s consideped that there

, "~ ig no justification to alter the qualif 1cations

etc,prescribed and the petltionels were repllea

accord¢ngly@

- 13, ds regards para VI(9) it is submifued

that the details of the employees who have
submitted the applicationg have' not been given

and ﬁnless the fﬁll details indicating the name

of the épplicants, the.agte on vwhich they submitted
the applications andvthe authority to whem they
sent thelr\abpliCathnS are given, no comments

can be @ffered,

1Y, As regards para VI(10), the p@Sltion glven

4_1n para 12 above is reiferatoo@

15, In reply to the contents of para VI{(11)
of the application, it is stated that under the

. deiegated povers, the campetent'auth@rity has.

the power to amend the Recruitment and Promotion
Rules at any time dnpendlng upon the need of

the Organisatlonu_ The advertlsement in question

is based on the revised Recruitment and Promotion :
Rules p¢resently‘in vogué, decording to these
rules, the Petitioners have no claim te 50% direct
recr@itMen@'qu@té unless they'possess;the qualificae~
tions stipulated therefor, Propesals are initiated
from time te time on many policy mattgrs and unless

they are finalised ahd netified, neo cognisence




\; . ) | _’11 -

thereof caﬁ be taken to claim°discfimination¢
- . In viewof this, there has beern no vieclation ef
| "any constitutional guarantee as ¢1aimed'by the

Applicantse

16, As regards para VIGR) , it is admitted
that the premetien to- the next promotion‘gradeg
in'the Gazetﬁed cadre is made from both the
» - Wingz i,e. Chemical & Metallurglcal from amengst
o the Chief Research Ass:.atants/Calef InspectorS/
_ Chem, & liet, from a common seniority list, “Since
~ ' | thBISO% p@sts of.Chigf Regearch Assistant meaﬁﬁ -
R for deﬁa?tmental'candidates are already filled ,
frbﬁ the departmental candidates only and the
3 pbsts which had been adﬁertised are in the
" ghare of the oﬁtside céndidateé (in fact we
‘have to £ill in 10 posts by dlrect recrultment)
it is not understood as to How the anpllcants o
X/mﬂﬁ are bound to suffer 1f all the ¥ 3 nosts
v ~ef Chief Research As31stant/Ch1ef Inspectar(Chema)

are fllled hy direct recruitment.

17, :-~In reply to the contents of para VI(13) | |
@f-the.Application, it is stated that the con-’ 0
tention of +hé Petitioners that the posts in
quostlan belong te Research. prOJuCtS in the
subject @f Chemlstrj alone in RDSO 1s denied,  ‘
These are requlred for Rosearch and Developmental

: Proaects and ‘other related a0u1vit1es in various
;technologlcal disciplines e@gﬁ Petr@leum-Products,'

Paints and Corresion Prevention, Polymers etc,

’ .‘,-_———"—"—_—"

By, Vireror 53t fiswent,
R.D.S. C., inistry of 25 ayy

- MMW%%LW%@OWJ




d‘backbr@und and knowledgé‘in the
by way of Degree Course in

. where a soun

speciallﬂod fiélds

Chemlcal Technolagy diqc1p1ines are requireds o

.These requliemcnus can best b be .understoed by

on‘al@ne-based‘op‘ﬁhe P
ing into secount the technew
The

Administrati gt- experience

and fﬁ*ure needs tak

ring every day.

legical advancement gccur
cen revised

Becruitment and Promotien Rules have b

L in 1087 keeping the above aspects in view.
oh Rules framed by xxn

d by the ApnliCants

The

Recruitment and. Promeoti

other Deuartmentﬁs as menticne

T .7 are based’ on their reqnlrements and cannet be
made appliCdble to the netallurglcal and Chemical
Di*ectorate of RDBSC, This apart, the Service

Commissions are only recruxting agencies and
de not lay down Recruixment and Promotian Bules
for the posts advertised by them, These fuies
are framed and finallsed by the concerned ”

L,

'\/;. .
= Departments as per their specific requirementss

Since the Recruitment aﬁd Prometién Rules
and zlso the service conditlons obtalnlng in
RD&O cannoet be ceﬂparec with other Denartments
the cases cited in- uhls para by the petitieners

Caﬁ;GL be accepted@ :

18, As regards para VI(f#), it'is'again reite
that as per revised R & P Hﬁles; 1987; 3g J
Chieflﬁesearch Assistants‘havefﬁee
advertised which fq;l-in the sha,

e

. . _ the 50% quota for direét recruig

K



no.vimlaticntof.tﬁe rules and the action taken
by this Orgahisatipnlin advertising the posts \
is in perfect‘ordere'lSince the quota of the
deparfmental candidates 1s already overw
flowing, ne injury has been caused te the
departmental candidates and they have no

cause for gri evancee -

s ) 19. In view of the above and the circumstances
eXplained'abéve} the grounds & reliefs seught for

A;: . | , by the petitieners are not maintainable‘and the
instant petitien which is not only deveid of

T - | any -merit Qut also'no good greund has‘béén put

forth by the petiticners for ahy-interference
of thls Hon'ble Tribunal and as such the appli-
cants are not legally entitled for any relief

claimed and the instant petition is, therefore,

: ~ liable to be dismissed. - -
o/ | W<QMLQ “bumeg , as Lmaln, A2y - S 3
e K: ndly -{aq& ovdes & \/‘M’—ﬂd’c I g"‘*7
| Lucknow By tag VY M el 3216 8%3P0@?njﬁmc’tor Bstabtishmem, -
. : Dgteds 5-—9 89 , o . & D.S. O., Ministry of RaHwayg,
‘ | , Alarsbacs, LUGKNOW-S
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Verification

iStha_tia,. S@n ef late ﬁ'l@U;Cthatia, aged

about 54 years working as Dy, Director/usttai‘in

the @fflne of Research u631gns and Standard&
Organisatlen, Ministry of Ral_wajs, Lucknow do

hereby verify thvf tb@ contents @f paras 1 Cwn

- of the instant reply are true te my persenal .
“knowledge and”beliefvénd thésé‘éf paras ﬁft@ 19
arefcrae based on knowledge derlved fr@m ‘the
' p@ruaal of the available reCQrds relatlng te |

'_the instant cage kept in the @1f101a1 custedy

of the Rasponuents@ Nothlng material has

been chcealed and nething statqd therein are

falses .
o - K . ) - ,gf«yw%ﬂﬁi:z
Iucknow S » . De ponet rﬁf'd,%my- s
o . ’ . . L r‘j. ;?‘.’- C ’ ' ' Terrary 8
Dated: 5 «Gw8G, < BTN Y%
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
LUCK NOW BENCH, LUCKNOW |

D.A. NoJ 204 of 1989 (L)

K.K. Singh & Others oooooo.ooooooo‘ ﬂpplicaﬂts )
Versus |
Union of India & Others eeeeeececes Respondents
&,
Rejoinder to the written statement on
| behalf of respondent Nos., 1 to 4,
o '

The gpplicants most respectfully beg to

state as under &=~

1. That para 1 of the uwritten statement needs

no reply.

o ol 2, That para 2.1 of the uritten statement needs
A
0 : ‘ no

reply, , —

" 3. That in reply to para 2.2 of the written
{ statement it is stated that the Met., and Chem,
1682

B2 E% Birectorate consists of Metallurgical and Chemical

Wings and the Chemical Wing consists of 3 P

¢ Rubber and Plastics
(2) Paints and Corrosion Prevention
(3) Lubricants and Fuels
(4) Water Treatment
\Vﬂ7ﬂ\ | \ (5) Chemical Consultation .
} | It may be mentioned here-that persons uith
. degree in Science, that is, M.Sc. and B.Sc, are Qork-

ing not only on the post in questLQthut also in the

higher posts of Dy, Director and as,jt. Difector‘(Chem.)

L]
~
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and are conducting the research and development work in

the Directorate,

4. That in reply to para 2.3. of the written
statement it is stated that in order to realise the
aims and objects of meeting the new challenges and

in dealing with frontier areas in the Strategy for
Railway Technology Development Plan qualification of
B.Sc. has been mentioned for the post of Scientific
Assistant and M.Sc./Ph.D. for Scientists/Officers,
There is no material on record to indicate that persons
with Science degree are unable to perform.the required
work, If may be farther mentioned that there is no
change in the nature of job requirement as evident
from the latest list of duties drawn up by the departe-
ment as against the old set of duties, A photostat
copy of the extract of the Strategry for Ralluay
Technology Development Plan for 1987 is filed as

Annexure No, @7 to this rejoinder,

5. Tﬁat para 2.,4. of the written statement as
stated is denied; None of the Class I posts is filled
up by direct recruitment except that of Joint Director/
Rubber. A1l the Class I posts have been filled up by
transferring the railway cadre officers either recruited
as Chemists or Metallurgists through U,P,5.C. on the
basis of the qualifications which include a Science
degree or promoted from class II railway cadre. The
appointment and posting of Class III staff is made by

the Director General, RDSO, Thus the 1987 R & p Rules
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arbitrarily eliminate the degree of M.Sc. as prescribed

qualification for eligibility which was so far valid,

6. That para 2.8 of the uritten statement is

admitted, It is stated that according to the old

Rules the degree in Chemicalkfngineering or M.Sc, or
BeSce with 65 marks was the prescribed qualification
whether the post-in guestion was sought to be filled
up by promotion or direct recruitment under the pres-

cribed quota.

7. That para 2.6 of the written statement is not
denied.
8. ' That in reply to para 2.7 of the written

statement it is submitted that the qualifications
prescribed under the Rules referred to will be evident

from a perusal of the same,

9. That para 2.8 of the uritten statement as
stated is denied, It is denied as alleged that the
Class III staff Association agreed to or gave its consent
to the change in quaiiFiCations under the proposed
Rules. In fact the Class III Staff %ssociation,repre;
sented against the change in quali?icatipns éé proposed
but it uasvcompletely ignorad. The change in 1987 R&p
Rules is, therefore, wholly arbitrary and without any
rational basis. The 1987 R&P Rules files as Annoxure.
No.2 to the gpplication as circulated by office brder
No.23 of 1987 are at variance with the position indica-

ted in para under reply in so far as clause 4 (II) has
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been purposely ommitted and sub paras (III) and (IV)

have been combined which is misleading.

10 That para 2.9 of the wuritten statement as

stated is denied. The backlog of posts gs mentioned
in paralunder reply is wholly misconceived. The
question of backlbg of posts amounts to depriﬁing the
applicants of their chance of promotion in respect of
the posts presently sought to.be filled up by direct
recruitment and also to deprive the applicants from
compéting f&r the said posts directly in the open
field by changing the qualifications and eliminating
the‘Scienée degree altbgether‘ The action is wholly

arbitrary and amounts to discrimination,

1. That in reply to para 2.10 it is stated that

the applicants were illegally and arbitrarily excluded

.from. the process of selection by changing the qualifi-

cations and eliminating the qualification of a Sciedce
degree. The actiqnuof the'respondents in not allowing
the applicants to participate in the selection test,
both in written and interuieu,uas delibsrately malafide

and in disregard of the interim order passed by this

_Hon'ble Tribunal, This interim order was also subse-

quently confirmed on 12.9.1989 after_hearing the partiss,
In spite of this no selectibn test was held on September
13th and 14th, 1989 as scheduled with tHe malafide .
intention of not allowing the applicants tbappeaf in

the selection test.

12, That para 2.11 of the uritten statement as

stated is denied. The averments made in para under reply
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are self contradictory and are at variance even with
the i987 R&pP Rules which eliminate the Science degree
for the purpose of eligibility. The averments regarding
best talent from opem market, higher qualifications
and lesser age are vague and misconceived and have no
nexus with the elimination of the Science degree uﬁder
challenge in the pfesent case, It is reiterated that
the applicants are fully qualified and eligiblevfor
competing in open selection for the post in question.
Contrary averments are denied, |

%
12. That paras 3 and 4 of the written statement

need no reply.

14, That para 5 of the written statement is denieds
The new 1987 R&P Rules were not circulated to the
staff as per the provisions of the Establishment Rules
and as such there Waé no occasion to make representa-
tion against the proposed Rules, It is submitted

that the office 5rders=are required to be noted by
the staff concerned which was not done in the present
case. It is further stated that there is no justifi-
cation for eliminating the higher qualification of
N.Sc; in Chemistry from the 1987 R&P Rules. The M.Sce.
degree is treated as equiValeﬁt to the degree in
Chemical Technology by the U.P.S.C., D,R.D.0. and
other similar insfitutiods for the purpose of research
and development set up under the rai luays. It is
dénied as -alleged in para under>feply that the applia-

cation is not within time limtt,

15. That in reply to para 6 of the written state-

ment averments made in para VI(1) of the application
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are reiterated, Sri C.K, Mukhopadhyay is Senior
Research Assistant, possesses a degree of B.Sc. (Hons.)
with Physics, Chemistry with 55%marks and as such is

fully eligible under the old Rules,

16. That in reply to para 7 of the uritten state-
ment averments made in para VI(2) of the application
are reiterated, It is reiterated that all the posts

at all levels are filled on the basis of selection.

17. That para 8 of the uwritten statement needs
no reply.
18. That para 9 of the written statement as

stated is denied. The averments regarding the backlog
of posts to be filled up by direct recruitment are
misconceived and are denied. I;jis reiterated that

the vacanciss as and when they arise are to be filled
up in accordance with the Rules under 5050 quota fixed
for promotees and direct recruits, The averments |
regarding filling up the backlog of posts is, therefore,

illegal and arbitrary.

19. That para 10 of the written statement needs

no reply.
20. . That para 11 of the written statement as stated

is demied and the averments made in paras VI (6) and

(7) of the application are reiterated., It is reiterated
that the 1987 R&P Rules changing ‘the prescribed quali-
ficat ion for the pdst in question is wholly illégal

and arbitrary, It is denied as al leged that the makkax

same has been dona with consultation and spproval of
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the Class III staff association of RDSQ, On the contrary
~ the proposed change in the Rules was opposed by the
Association which suggested the retention of B.Sc./M.Sc.
degree in Chemistry alopguith B,Met./B.Chem, degrees .
The proposal of the Association was, houwever, ignored

to the detriment of the g plicants. Even the principle
of five years margin period as directed in the Railuay
Board's letter No,E(GP) BS5/11/78 dated 29.3.87 addressed

1 to the Director General, RDSO, for Group @ and B which
~ |

are higher class services has been disregarded., It
is relevant to point out that in the case of Sri Faiz
Mohammad working as JRA/Chem. who had a M.Sc. degree

in Chemistry and subsequently acquired Ph,D, degree,

l

|

|

l

|
i% the Director General, RDSO, himself commended the work
o

; of Sri Faiz Mohammad to the Executive Director, Railyay

i Board, fer sanction of extraordinary leave, Rccording

i to the Director General, the qualification sought to

l be acquired by Or, Faiz Mohammad would be ideally suited

| :

l to new work culture of RDSO., It is pointed out that
even Dr, Faiz Mohammad has not been considered eligible
for selection to the post in question under the changed

t Rules, A photostat copy of the letter of the Dirsctor

General dated 2.,3.1988 recommedding the case of Dr,
AnneQure No, fo

|

Faiz Mohammad is filed as Annedure No. [ to this

rejoinder.

That in reply to para 12 of the written state-

N ment averments made in para VI(8) of the application

|
|
S 21,
|
I

are reiterated, It is reiterated that the applicants}
! . .
| representation was not considered in the facts and

circumstances indicated in the application,

-y |
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22, That para 13 bf the written statement as
stated is denied and the averments made in para VI (9)
of the gpplication are reiterated, It is reiterated
that the applicants submitted their application in
response to the advertisement through proper channel
within the prescribed date. A few'applicants have
submitted their gplications through proper channel in
consequence to this Hon'ble Tribunal's order dated

16.8.1989,

23, That para 14 of the written statement is
denied and the averments made in para VI(18) of the
application are reiterated. It is reiterated that the
applicants representstion dated 29.5.1989 was rejected

by a cryptic non speaking order dated 9,.6.1989,

24, That para 15 oF'the written statement is
denied and the averments made in para VI (11) of the
application are reiterated, - It is denied as alleged
that the 1987 R&P Rules are not in conformity with the
need of the organisation as evident from the New Policy
Profile indicated in "Strategy for Railway Technology
Development® for. restructuring RDSO, The Director Met,
& Chem. has himself through a note dated 26,.7.1988
proposed far revision of R&P Rules. M photostat copy
of the proposal stipulating the M,Sc, degree in Chemistry
as équiualent to degree in Chemical Technology is

filed as Annexure No.[[ to this rejoinder,

25, That in reply to para 16 of the written state-
ment it is stated that if admittedly on promotion to

the next higher Class II post of Asstt, Research Officer
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both in Chemical and Metallurgical Wings ths said
posts in both the wings are merged there is no rational
basis for making a distinction in the prescribed quali-
fications for promotees and direct recruits in the
lower posts of Chief Research Assistant/Chief Inspector.
Tﬁe policy in this regard to change the rule is, there=-

fore, arbitrary and leads to discrimination.

26, That para 17 of the uritten statement is

denied and the averments made in para VI(13) of the

L

application are reiterated, The averments made in

para under reply are self contradictory, It is re=-

of ficer héving qualification in the technological

discipline in Pgtrolfum products or paihts and

corrosion who can guide research in these subjects of :/
~N

.
.
)
e,

iterated that in the higher post in ROSO there is no -« I

metallurgical basélg In this connection it is relevant.-
to point out that the RDSO is being restructured on
the lines of DRDD (Defence, Reseérch and Development
Organisation) uhefe tﬁe qualification of M.Sc, in
Chemistry.is acceptéd as equiﬁalent to a degree in-
Chemical technology. Even the Reiluay Diesel Locomobiv

Works for the purpose of recruitment puts the M,Sc.

degree at par with degree in Chemical Technology._Eveﬁj

the Class I posts in RDSO are filled from among the -
rai luay cadre officers belonging to the railway units -f‘
like D.l.Ws where M.Sc. degree in Chemistry is consi=-

dered equivalent to degree in Chemical technology,

4

Photostat copies of the advertisements in support of

the aforesaid contention treating the M. Sc., degree
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at par with degree in Chemical Technology are filed

as Annaxure Nos, /;b to this rejoinder.-

27. That para 18 of the uritten statement is denied

and the averments made in para VI(14) of the applica=

tion are reiterated. It is reiterated that the alleged
backlog of posts is illegally sought to be filled up
by direct recruitment. Contrary averments made in para

under reply are deniede,

28, That para 19 of the written statement is denied,
The application is maintainable on the facts and grounds
stated therein and it is liable to be allowed and the
éppiicants are entitied to the reliefs prayed for

therein,

Verification

I, Dr. R.K, Tewari, son of Sri R,S, Tewari,

aged 37 years, udrking as Senior Research Assistant =

" in the office of Metallurgical and Chemical Directorate

RDSO, Lucknow, resident of B-142/2 Manaknagar, Lucknou,
do hereby verify that the contents of paras | L&

,;27 — are true to my personal knewledge -and
parag 1?\8 —— bélie\Ied to be true

on legal advice and that I have not suppressed any

material fact.

t
Date ¢ . ‘
ate = Signature of the applicant.
Place ¢ Lucknow. r



IN THE CENTRAL ADMINISTRATIVE TRiBUNAL
LUCKNOW BENCHZ LUCKNOW,
D.,ANO.204 of 1989(L)
K K .SINGHROTHERS ;s..;........;......Appmxcaérs_
VERSUS

UNTION OF INDIAR OTHERS ., ..ieeesees soo ,RESPONDANTS

ANNEYURE NO,=aaGasve-
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MINISTRY OF RAILWAYS —~
RESEARCH DESIGNS AND STANDARDS

I ORGANISATION
i LUCKNOW
-
STRATEGY
i | FOR
A

RAILWAY TECHNOLOGY DEVELOPMENT

JUNE, 1987
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To effectively play the characteristically
revised role for effecting synérgy in
railway technology development, measures
a+ needed are 1ident:iied to reorganise
the RDSO in terms of work culture, gquality
of man-bower and in-house investigational

test facilities,

The gJuality of manpower 1is an essential

component for implementation oY the stra-

tegy. A new policy profile for manning

RDSO has been prepared which envisages:-

a) Elimination of lower level and under-

:qualified categories;

b) Creation of Railway Specialists Group
of Project Leaders;

c) Pfoviding incentives for grobming
a scientific and technical cadre;

d) Adoption of new criteria for posting
Directors '
and consideration of ° tenure along
with incentives; and

e) Remove Dbottlenecks in procurement
and procedures for development of

prototypes and limited service trials.

The new strategy proposed eatails only
0.6 of the 1investments, visualised in

the corporate plan, for the Railways.



o, e
~
'
»
)

.8

b d

& Wﬁ

e A
4

£ ' (1ii)
JHE
8 SUMMARY OF RECCMMENDATIONS
;{ 1. Instead of present strategy of import of proven technology,
®s it is time to change for adoption of a new strategy viz..
- import state of art technology, develop know-why, adapt for
= manufacture of prototype of next generation d:;: Z:ng almost
wholly on indigenous technology (Part I, para 5.5).
: 2. 'Five missions are recommended viz.
- R I. On mixed traffic routes, operation of 4500T freight services - -
. _gf at 100 kmph.
l' II. On mixed traffic routes, operation of passenger. -service
‘ upto 200 kmph on inter-city routes.
B ; ‘\1" 111.Heavy .haul freight trains- with 18000T trailing -loads
. | at 75 kmph on dédicated’routes.
IV. Upgradation of meter gauge systems covering passenger
? and freight services and transhipment facilities.
A , V. Development of capacity for absorbing futurlstlc
. : technologies (Part I, para 7.3.1).
’f: ' 3. A structured set up through technology development groups
= 1s recommended to achieve Synergy involving the three Compo-
A ! nents - RDSO, Industry and Centres of learning and high techno-
 ; . . ' logy applications (Part 1 - paras 8.1, 8.5).
. r‘_;»“
. 4. |
v For purposeful time-bound implementation of the
. | missions, mission coordinators of appropriate leve} will have
v to be provided - two at the Addl General Manager level
:;9 ' and three at the level of Senior Administrative grade,
?3 [ by suitable upgradation Part I - para 8.5).
2

To streamline and rationalise 'procedures so as to cut down

delays for sanctioning and funding of projects, a Ggoverning

D council is recomended to be set up under the chairmanship

J ‘ of Chairman, Railway Board with all Railway Board Members
as well as DG/RDSO, as its members and Executive Director

~d (E&R) Rallway Board as its Secretary (Part 1 - para 8.10).

3

; .. (1v)

>
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.6.: For processing various identified key technologies, it is
r recomended to provide a 50 km stretch of High Technology
Route. (Part I - para 9).

7. For Mission V - Blue Sky Areas , futuristic bogie, self stabi-
| lising track structure, linear propulsion motor, ramwte sensihg
and control through satellite and magnetic levitation are
recommended, for which initial techno-economic surveys are

proposed (Part I - parail).

8. RDSO is to be developed as the centre of excellence in the
P fields of Rail-Wheel interaction, Train-Track Dynamiés, Dynamic
= Structural Designs of bogies, shells, OHE, Bridge & Track

structures. For this, besides acquisition of investigative

test facilities, institutional tie-up arrangements with other
“advanced Railway ‘Research Centres ,like AAR, British Rail,
French National Railway, German Federal Railway, as may be
possible hy suitable protocol agreements, 1s recommended. H
(Part 1 -para 12.2). .

9. A new work culture for RDSO, with, emphasis on computer aided

l ! design, drafting, information storage and retrieval, is recom-

(.J‘L ~ mended (Part I - para 11.6).

] 10 It is recomended that modularly structured project groups ;
% ‘ be organised to suit the quality and quantum of Ré&D work
‘ in RDSO (Part 11 - paraé).

P 1t is recommended that scientific and technical team will _
consist of Engineers, Scientists and Specialists, eliminating !
categories like Draftsman and lLab Assistant. (Part II -para

8.1, 8.2).

12. It 1s recommended that project leaders for the Railway techno-
} logies should be headed by hand-picked Railway specialists,
‘ having a flair for research &drawn fram cadres of the organised

Railway Engirieering Services (Part 11 - para7.3.2).

L)
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A structured training programme is recommended for development

of Railway Specialists (Part II - para 8.3.2 and Annexure A) ..

For quality improvement, higher -qualifications are recommended
as under:-

Engineers

Senior Scale & above - Master's Degree.
Group B - Bachelor's.begree.
Assistants ' - Diploma.
Scientists

Junior Admn Grade - Ph.D.

Senior Scale & erup B - Master's Degree.
Assistants - Bachelor's Degree

This 1is recommended to be achieved by ' a policy,

incorporating some lateral inductions and
deputations. Lateral ‘induction upto 20% of
Group B cadre will be
10%

‘some
the
effected by direct recruitment.

of the JA grade posts will be made ex-cadre,

to allow deputation of engineers/scientists from

CSIR/IIT/Industry to RDSO or from RDSO to them,

to work on identified collaborative projects.

It 1s recommended that Directors and Mission Coordinators
are specially selected for their outstanding records and
given tenure of at least 3 years with 30% of basic 'pay as ‘
special allowance,as applicable to personnel of train-

ing institutions (Part II-- para 9.4).

Projectleaders heading Research & Design teams will be given
incentives by granting of 30% of basic pay as special allowance
instead of the normal special pay granted to others and also

may enjoy accelerated promotions with approval of Governing
Council (Part III - para 8.6.).

A structured training programme during the first year of
their tenure is recomended for the senior administrative

personnel drafted into RDSO to provide right type of expert

guidance (Part II - Para 9.5).

e vl)
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19.

21.
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Keeping in view the q\jality of work of R&D it is recommended
that officers’ (thinkers) percentage be increased from 16%
to 38% and work to a reduced strength of the order of 1425

~e against existing 1768 engaged in R&D work (Part II - Para
10.2.3 and Annexure B).

Assessment based. promotions from Junior Assistant to Chief
Assistant level and from Group B to Senior Scale are recommended

on flexible complementing principle (Part II - para 11).

Documentation service is recommended to be ~computer based
and access to international data bases for technical informa-

tion is to be provided (Part II -para 12.1).

Greater devolution of power to project leaders is to be provi-
ded in matters relating to procedures for developmental orders
and procurement of material for executing projects. Computerised
formats for expeditious processing of indents, their scrutiny,
and placement of order are to be evolved. Project leaders
are also to be given adeguate powers to act as their own
Stores Officer the develonment items. (Part I1 - para
13.6).

- Those who are are not found to be capable of adjustment to

the new structure are recommended to be accommodated (i)

in other Railway establishments in their corresponding grade
in

treating them as surplus cadre; (ii) /the establishment needed

for construction and maintenance of the high tech route and

accelerated service test facility; and (iii)by retirement if

willing, with attractive benefits. {Part I1 -parsz 14.1).
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culture., Specifically, an attempt has been made<ﬂg

to

1) classify the work quality-wise
and guantify the same;

2) "identify the quality reguirements
of ' the pefsonnel to handle
the workload and Structure
the same; and

3) identify the training and re-
orientation programmes. to adjust/
upgrade the existing manpower.

3. Quality of Personnel and Work Culture
3.1 The scientific and. technical cadre,
for the five' important (ihspection activity

"excluded) activities, is currently managed by

the total of 1746 staff comprising
1) Engineers & scientists

(including Chief Assts

Sr Assts & Jr Assts 1467

2) Draftsmen & Lab Assts 279
3.1.1 Basic Qualification )

An academic degree, by itself does
not necessarily confirm the requirement as a
base material for R&D wgork. Except in exceptional
cases, where publications are available in support
of the quality of attainments of a particular
person, it is a ''near true axim that a person,
who has acquired a high academic qualification
such as a Masters .or a Ph.D., 1is best likely
to fit in the R&D work.

Among the engineers, those with a
basic engineering qualific-ation of a degree
or diploma, and, scientists with a qualification
of Bachelor of Scieﬁce, the percentage of qualified
people is 36%. lFQr higher quality of R&D work,
where more than fqualification is required, such
as Master's Degree or-—-a ~Ph.D., their  humber

is only about 50, representing 3%. 37
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course in the specialisation, 'relevant to their

own discipline and exposure for obtaining advanced

.state-of-art knowledge through association with

industries and a placement with advanced railway
systems. A draft scheme is enclosed for approval
of Board (Annexure A ).

8.4 For other categories, upto t»~ nominal
senior scale, the cadre will be normalilv entirely
from the RDSO cadre, except in  special cases
depending on the nature of project or special
reéuirement envisaged for "d short duration of
only a year or two, deputation from other scien-
tific/academic/industrial institutions could
be considered.

8.4.1 The nominal grades envisaged 1in the
different streams and their basic qualifications |

to be aimed at are suggested as under:-

Engineer Senior scale & above Masters,
Group B Bachelor's
Degree .
Junior/Senior/Chief :
Assistant . Diploma.
‘Scientist JA Grade Ph.D.,
Senior Scale M.Sc.,
Group B . Masters.
Chief/Senior Asst Bachelor's
Degree ,

While the 1initial qualification to the lowest

cadre, in scientific stream, 1is a Bachelor's

degree in respective discipline and in engineering
stream, 1is a Diploma, for the higher 1levels
higher qualifications of Masters or Ph.D., have
been indicated as desirable. This is to be achieved
in three ways viz. (1) by encouraging the engineers
and scientists, while working in RDSO, registering
for higher research/academic/technical qualifica-
tions; (ii) by a positive action of selection
to pick up promising employees to be deputed
to other acedemic/research institutions on deputa-

tion as full time scholars for acquiring specia-
| ... 50

O U v ma v e
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their promotion being due, as als >

r d really outstanding
accelerate
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New Technical Product Modifying existing Product

Development /or NORM Technology

development .

Software Hardware Software Hardware
Word
Loads 25 30 17 28
Matching
module
type A C : A o
For R&D Total type A = 25% + 17% = 42%

Total type C = 30% + 28% = 58%

Therefore for 60 ELP under one R&D one needs
25 type A units & 35 type C units.

For Consultancy & Service Engineering collection is consider-

ed desirable. Normally, 'D' type units working under overall

comand of A type unit is envisaged. These add workload
of 'A' units and hence additional 'A' type units needed
to handle the consultancy jobs as short-term projects,

is worked out.
There are a max. 20 EtP under this head and
10 units of type 'A' and 20 units of 'D' type are considered

adequate considering the nature of work.

For production capacity development works type 'D' unit

is considered adequate to- handle the jobs but these will
be placed under command type relationship with those 'A'
typé units dealing with consultancy and service engineering.
The number of such 'D' type units are estimated to be 20.

For standardisation - 'A' type units are considered essen-

tial and for workload of 10 ELPs, 10 type 'A' units are
provided.

TypeB is a scientific module basically to render
assistance to Type A and C Units in the areas of -

v 66
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Ccmputer software , +°15 units
Chemist & Metallurgists : 4"

 Mathematics Group 2"
Instrumentation
. Specialists o4
Microprocessor based
system experts : 5"
30 units
To cater for variations in the actual work

quantum because of the above assumed norms being not yet.
proven, it is proposed to provide 30 additional units of

lD‘ ty{E.
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Government of IndilsMinisuy of Railways , )
RESEARCH DESIGNS & STANDARDS ORGANISATION
ux T No RM3/GL/17/1 ROE-33% 0 44-Retw 20.1.1988
- Our Reference.......n........... | LUCKNOW-226011-Dated reeam

The Executive Director
Railway Board

.y _
X, Director _ o - —
RDSO . ... . T

Sub: Strategy for Railway Technology Development. -

Board have approved in principle, the broad concepts included in the
above report. Vide their Memo No 87/ER-1/RDSO(Tech-‘6) dated 11.12.1987, Board ..
have also set up the Governing Council for RDSO"to facilitate implementation of the

. +-BI2N strategy. In this ENdRAYOYL, it is NECESaFW w-sormmms < s o T AR i
' a) to usher in @ new work culture, which again entails g radically
new staffing pattern;

b) - to nominate .’[ech_nplpgy De_v_.e]opment._Groups for achieving

o T syneray involving RDSO, Industry and Centres of Learning
JL : of High Technology Applications; and
o

c) to nominate Mission Coordinators for purposeful and time-bound
implementation of the S missions.

2. Enclosed please find 2 memoranda viz. (1) Memorandum for Revision
of R&P Rules (covering (a) above) and (2) Memorandum for Nomination of Technology
Development Groups and Mission Coordinators along with their assigned duties (covering
(b) and (c) above). A copy of the 'Strateqgy for Technology Development - December
1987' is already available with you. Your valuable suggestions/comments/improvements
on these two- memoranda may please be communicated to me by 10.2.1988 before these
are finalised for submission to the Governing Council.

Rnel: 'Two Memoranda

(N. Ananthanara

_ yane %
- Director General
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4 MISSION COORDINATORS
4.1 Towards Mission-ariented working of RDSO, Railway Board
have approved the following 5 Missions -
Mission 1 - Develop Technology for operation of 4500t
‘ freight services at double the existina
{ average speed on mixed traffic routes.
i
% Mission 1} - Develop technology for operation of passenger
) services upto 160 km/h on mixed routes
) | / and 200 km/h on dedicated routes.
: B N . ,
‘ _ Mission 111 - Develop technology for heavy - haul freight
1‘,_ ) \«’ o ___. - L. .. T trains upto '_'18,000'; trallmg loads at 75
- T km/h.
Mission IV - Develop technology for upgradation of
- Metre Gauge systems covering passenger
| and freight services and transhipment
l...~.t CH WD BTN TS L AT fe LS e it G b s N A S YK Y fac‘lltle Attt TR SN T N dem s g R e, RAAnd £ aiil s i FL
-- Mission V - Develop capacity for absorbing Futuristic
B e Technologies __and the Blue _ Sky Areas.
" 2+ 4.2 For purposeful and time-bound implementation of the Missions,
' the followmo officers are recommended to act as Mission Coordinators:
i ~ Mission 1 - Director Stds Traffic
b ' ~ Missionll - Director Research
; ' Mission Il - Director Stds Wagon
“ Mission IV - Director Stds Motive Power
: I Mission V - Director Research
5. FUNCTION OF MISSION COORDINATORS
? 5.1 Mission Coordinators will have the specific task of program-
ing the progress of respective missions and associating with the programme

of action of the Technoloqy Development Groups and plannmo of progress

O..a



. TEGMOGY DEVELOWEN AM) MlSSlm CCDRDINAT(RS
e Tl-g:!R COMPOSIT!ON FUNCTIONS AND APPROVAL HERECF FRW H’ :
. . o ' GOVERNING comcn. . R Y.
. = . _ g?/
1. ' PREAMBLE
.1 j‘;‘ Recogmsmg the need for change in the Strategy of Technology

Development so as to meet the challenges of the 21st century, the RDSO,
Lucknow, is to be re-organised to be a centre of excellence for specia-
lised j?istodies and tests and to act as Principal Agent to effect Synergy
with the Industry and Centre of learning.
1.2 In connection with the formulation of a long term plan
for Rallway Technolooy Development on an integrated basis, RDSO have
submntted a report on Strateqy for Railway Technology Development.
Board have approved in pnnc:ple, the broad concepts included in the
BN report, whlle other aspects requiring policy decisions have to be processed
through the Governing Council for RDSO recently set up vide Board's
< Memo No B7/ER-1/RDSO(Tech) dated 11.12.1981.. |

"2, 777 " FORMATION OF TECHNOLOGY DEVELOPMENT GROUPS
2.1 . There would be following Key Technology Areas far the

Technology Development Groups having Members from RDSO, Industry

e 4 o o -8R0 Eemtres-of 1P = A= ter w roe. «non-fse—»m*wtm-vwwwn%w PN k. Ml =]

Key Teohnologyr Areas | Member . Convenor/RDSQO
i) Electric Locomotives/ Director Stds Electrical
_TrainSets. 3 Popdy o -
ﬂj\\-"l/ i) Diesel-Electric Locotnotives Director Stds Motive Power
’ iii) Overhead Equipments Director -Traction Installation
iv) Wagons ' Director Stds Wagon
V) Coaches ~ Director Stds Carriage
vi) Heavy Duty Track Structure Director Stds Civil
. vii)  Bridges Director Stds (Bridaes &
‘ Vgarf‘ Structures)
2 vii)  Train Control & Signalling Director Stds Signal

w2 T
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REVISION OF R&P RULES FOR NEW STAFFING PATTERN - METHODO-
LOGY AND APPROVAL THEREOF

.o PREAMBLE
1.1 Recogmsmg the need for change in the Strategy of Techno-

logy Development for meeting the challenges of the 21st century, the
R&D" Centre for the Railways (RDSO/Lucknow) is to be reorganised
to make it a Centre of Excellence for specnalised technology and test

facilsity and for actmg as the Principal Agency to effect S Synerqy with

the Industry and other advanced Centres of Learning. A new work culture
and staffirlg pattern Is necessary to achieve this. =~ =~

2. EXISTING ORGANISATIONAL STRUCTURE

21 - Inthe_existing RDSO staffing pattern, the channel of advance-
ment for staff engaged in R&D Assistant (Research), Tracer to Senior

Nl SR s BEeTan A ant R angards and” "Design) and Semior. Techmicsl Assistant

to Chief Technical Assistant (Inspection and Ccnsultancy). Currently,
entry to the lowest stage‘ in Research and Design Directorates are at
the levels of Lab Assistant and Tracer respectively The qualifications
In subsequent promotions to any grade, no further educational qualification
is necessary and only a reqular service in the lower grade for 3 years
will be required. Due to this reason, quite a sizeable percentage of staff
engaged in these cadres’ are technically non-qualified inspite of the fact
that lateral entry is permitted at certain tiers. In the-T echnology Develop-

ment Plan recently ‘made out, proposals have, therefore, been made

for 'in-house' training or training in outside institutions for the required

group of staff to make them technically self-sufficient for coping with
the new work culture.

2.2 Similarly, in respect of officers also, the extant method
of filling up of these posts does not warrant requirement of high technical
qualifications.

w2
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3. FUNCTIONS OF TECHNOLOGY GROUPS _,_____’
3.1 The Technology Development™ Groups. wi
of - _ B -
. . Identifying agencies for project -piogramminj, and
. Reviewing project lmplementatlon repoﬂs and recommend-
ing action. )
3.2 With the approval of the . Strateqy for Railway Technology
Development (December 1987), the Technology ‘Development Groups
will have to be set~uUp so that for each key. technology ereas, identifica-——
- tion of the following areas can be done - - -~ ——— = 7T
~ . - decision regarding import of equnpment, designs - and
‘ o " "transfer of technology 3 o -
) _« . intermediate milestones for project progressnon.-and
] momtonng,
3;4 S -+ commissioning and utilisation of relevant mfrastmcture--—
g ' L . facilities; : : .
%,f.’»f,.,.._..g.;.. e i e s s S - YRTOPBPALION 0 - d3RANCIE- SUtlay- m ‘snder- _{h&.mm_u‘
é Head ‘'Railway Research' for the next five years, man-
F power training; and o ST
14‘ . Linkages between various projects of different mlssnons
‘I T T T T and relative priorities amongst them.
b B | o
= 3.3 Detailed .investigations shall be conducted and necessary
i identification will be done of the concerned -industries and centres of
learning to be coordinated with for proaressing with the development
;: of relevant technologies. The Member-Convenor will coopt the required
E Member-Industry, duly consulting Confederation of Engineering Industries.
; 3.4 After detailed interaction, M.O.U. will be made out with
T the relevant industries and centres of learning for carrying out collaborative
'._'g investigations. After the agencies are identified by the Member-Convenor .
of each Technology Development Group, a detailed plan of action on
&

various aspects specified above will be prepared and submifted to 'éoverr"fivng '
Council by 30.4.1988 for approval . ) _
. '00-3
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\/3. COMMITTEES TO FRAME NEW R&P RULES

| -3 To frame R&P -Rules for “the=proposed--new--pattérn,—two
Committees of 3 officers each at appropriate leve! are proposed. (For®
subordinate staff - Committee of 3 JA Officers and for Officers -

Committee of 3 HODs.) The Committee should -go into the strategy
—-—-document and frame-R&P Rulés of--Officefs and staff “at varioos levels -

including the training aspects. These R&P Rules would i then - be - ‘got

accepted by the Staff' and-Officers'.-Federations and UPSC also .in case

™ " of Officers, - and -then finalised and sanctioned at appropriate levels.
The Governing Council is requested to approve the above line of action.

~ . ———
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of Technology Missions. Mission Coordinators will also assist Technology
Development Groups in progressing of projects linked with their respective
missions and in also identifying different sub-projects,- - - - -— - -

PN
GE
X

' ¢
C .4,

5.2

Mission Coordinators will épecificall); idéntify the folioy.:
by 30.6.1988: '

/NG

- Milestones for respective missions.

. Completion time of important critical projects.

6. ACTION REQUIRED FROM THE GOVERNING COouNcCIL

7
L
{

6.1 A Governing Council for RDSO has ‘been’ set up to facilitate

k. implementation of'the plan strateqy. Its composition, function and quide-
;

‘ lines for working have been communicated vide Bo

ard's reference indica-
_ted in Para 1.

Setting up of the Governing Council has been with the™
objective of obtaining speedier decisions.and to make RDSQO maore account-
[ T ..,abla‘yfo:.,.-tb_e.wcormlishnmntyof ~she ~objectixes . set ~forth ~for

2

P

£ B o

“as

N | 6.2 The -following agenda is proposed for consideration and
approval of the Governing Council:

i a) Approval of nomination of different Directors of RDSO
N

_ for various Technology Development Groups and
T . actions required to be taken thereof; and

other

b) Nomination-: of the Technology Mission Coordinators

and other actions required to be taken thereof.

-

- .

whe - same, s> =~
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3 NEW ORGANISATIONAL STRUCTURE ———-- - -

~—31-- ' The new organisstional strocture - envisaged contemplates

formatlon of investigational teams in the form of Modules. The teams

-would consist of only Engineers, Scientists and Spec:allsts, who can apply

themselves to the mtncacxes of the problems and Qo into depths wof

the subject.

3.2 In the new work sulture, mmlmumi quallflcatlon for-officers

has been fixed up as a techmcal degree at lowest tier aradually -rising -

to doctoral quallfncataons for JA grade. To achieve this objectlve, Insti-

‘tutional Training have been recommended and creation of tralnee réserve

posts has also been proposed.” "~ T T 7. ¢

As higher qualifications  will be “necessary for technical
and scientific posts in R&D, mcentlves m the form of Special Pay (viz.

30% of pay, similar to Educatlonal lnstitutlons like IRICEN, IRISET,

r..-oou*-»o Wt sty AP e I 0. o 2, & s it

P L

4,

"'J\

technical and scientific requirement of officers and staff in the new

work culture are enclosed as Annexure to this Memorandum.

etc. and whlgl;a oyld be mnote ghan.ibe special mﬁrmibm&umy ARl

officers transferred to RDSO) have been’ recommended.

3.4 The proposals also envisage longer tenure of officers in

RDSO by higher grade elements with DG/RDSO to be used for giving
local promotions.

3.5 The new plan also envisages lateral entry into certain techni-

cal and scientific posts from outside agencies hke llTs,

Indian Institute

of Science and other higher centres of learhmg

3.6 The operative paras in the document which bring out the

iee3
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Technical &nd Scientific requirement of officers and staff in the new

ok 2 JSTRE SR PP Ry :aa'.-,. RV .r.-.ia-.:.-.é2~ L A,

.41 52
ot '
841 52
8.5 53

Inspection steff for Production Units excluded.

Service Engineering for designs in Production
Units excluded.

Mod. 'A' all posts Ex-cadre. One long-term
project (2 years) to 3 to 4 short-term projects
(4 to 6 weeks).

Project Leaders should be Ph.D and have flair
for R&D with publications, etc.

Project Leaders to have 10% from outside
bodies - RDSO cadre also to be a part.

S T S s
- o ‘-Q‘J - "- : '
s "'!/ -
N A -
- . .' ". J .
work culture - operative paras in the document
- 7 ParaNo Page No. Content
- 1.4.1 35
1.4.1 - 35
6.2 44
83 — 50—
‘\J.
- . .-8.3.1 51
o 8.3.2 51

Railway specialist with 6 years experience.
Further training of 6 months (as per Annexure
'A' of the document). ‘

~4pto, penjor,  Geale cadre,_ staff/officers. from ., _-
RDSO. '
Qualifications:
Engineer
Senior Seientist H=S= £ otceus -« Masters
Group 'B' ' .. Bachelor
JAT/SA/CA «. Diploma
Scientist
JA Grade eee Ph.D.
Senior Scale -« M.Sc.
Group 'B' -« Master
CA/SA .. Bechelor

For in-service people, higher qualification to
be obtained by (1) encouragement (2) sending
to Institutions; (3) Lateral entry upto 20% at
level of Group 'B'.

Quicker bromotions in higher grades by selective
assessment.

eve 2
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8.6

8.6

9.6

10.1

10.2

11.1

1.2

11.4

53

54

56

57

58/59

59

59

s

Speclal sllowance to Railway Specialists. For
Railway Officers in other than R&D, usual-
special pay only. ' ‘ -

Reserve of elements under DG's control for
local promotions. e L

Mission Coordinators to be &t par with Coordina-
ting HOD:  Special Pay of 30%. iritizlly they
should get siructured training.

Project Team Tech. Stds. Produc- Scien.

consul tion tific

tancy & cap.

Service

Engg.
A Module 45 10 10 - -
B Module - - - - 45
C Module 35 - - - -
D Module - 2- =TT ¢ -
D Module - - - - -

(*Buffer side)

Trainee Reserves:-

JA Grade 20%
Mission Cor & SA 10%
Sr Scale & below 15%

JAT, SA, CA, assessment based promotions.

Group 'B'  20% through UPSC
25% through LDCE
55% through normal selection.

JA 10% ex cadre for scientists
20% from RDSO
70%from Railway Specialist.

208 posts - upto Senior Scale ex cadre for
deputation, .

Ex-cadre

SS 45
JS/CLI 45
CA 45
SA 45

NSNS~

180 « 28 = 208
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Pr.Ndnenthmarsyema, ’
Director Geme ral

D.0.No .EPB/1711 | 2.3.1988

Yy dear Gepalm,

8ub: E weordinay leave to Wipirery
reiivay servent.

Bf: This offioe letter of even mo.
dt-29 020880

Eindly recollect our diseussions during your 1ast
vieit to RDSO, regardirg oanction of extreoxdinary leaw to
Dr.Faois Mohammad. A copy of our letter gddressed to '
Seeretary, Bailway Board referred to abow in thie cemectien is
enclosed.

Dr.Faiz Mobd was appointed as JBA/Chem on 12 8.1980
snd went abroad on government af India echolarship ferhigher
studies. Be hae recently retarned after eerpleting his
Dectorate froe the University of Saeosex. He has worked
abroad unde# resmwned polymer ssientista. Ha work regardng
applicati ¥n efpolymer ehemisiry would be vexy aseful for the
research being dope in RDSO.

As you pre awere, HDSO is to be developed as a
eentre for oxcellence, and a new work eanl ture is to be
uchered. Dr.Paiz Mohd who ie @ highly qualified oclentist
woald be fdeally suited to the new work enlture.

I would therefore requestyou to kindly have the
exsrinati on @f this emse expedited with a view to commnicate

board'e apprevel for remmption of DPr.Fair Mohd, as JRA/Chem

and for emrmg the entire period ofhis absence by extreordinary
leavwe. )

With best tiahes and regards,

‘ Yours eireereiy,
DA: As sbove . Br.N.Ananthanarsy saa

Shri N.Gopslan, -

ex. Directoer Corpor.te Coord.,
Raflvg Boerd,

&' mlhio
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11 _MAC Pirectorate . K
Tote To. 1MAC/AMMN/T1/47.  fates s 26.7.1988.

. Bubi- Revision of RP rules »f technieal
- an?® sclentific staff in the 1light of
stragezy fBr tSchnicalology fevelopment
=Yongazete” ca’re. | \
Refte ¥PA-1TT'e pate no.Rectt/RAP/RutEa/68
At.20.6.82 & notes of even nc. “ater
22.6.88 & 30.6.88.

L B X AJ

- : o The proposals for RAP rules for scientific staff
RO . of WaC Dte. sent alomgwith this office note of even mo.
~ 8ate? 1447.88,.were Aiseusse’ on 18.7.88 with JhA-IIT &
— JUR/T and base? on the Aiscussions, the BAP rules of the
' _warious categories of seientific staff have been revised
and are snclose’. '

Bnels As adbove. 84/~
te. B.P.Mantik
E8/= ’
Y 84/«

21
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6.
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? A
Category +  Juntor Sclentiftc Asstt.(Chew).
scal. Gf Pa’ 3 :<.£g‘." "1490-2300/-(51.?.3) -
t ° - -
in u&uch ,3‘“ . wac Prectorate
- exists .
Metho# of s Pirest lecruitment
recruitment
Ninlwus qualifl @ Pirst class :z:ttu fegree in
- cations anl or Chewlistry or in chuieal -
sxperience technology &r 1ts equl t fros

a recognise’ unlurstty In:tttuuon
povoring any ofte or more of tho
following fielégte
'a) Petroleum Protucts. N
b) Paints & Gorroaion pravontlou. '
e) Polymsrs.

Age limit - ] 80 to 30 years.

Chernels of ¢ To sm(%en) in the secale of
promotion . pay Rs. 1640-8900(RPS)

Seniority groups MAC Fyrectorate
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~ 1. Category . 3 Senier Belentific Asstt.(Chem)

3. Saleofpay. 1 Ba. 1640-S900(RPE)

"3, ﬂnctonto/vmz t  M3C Pirectorate
-—- in vhieh post existse

4. Mhoﬁ of recruit- ¢~ -~ By bramﬂon from Jr.8cientific
went. | Asstt(i‘hem) on selgction basis
1%1:1: which by *1rect recrni%«-

P -

B R auﬂ- . 1) Yor “epartwental ear ’ﬂatos
. {on an ° one yaar experience as Js&("ham)

> o uparunee '11) Tor AMrect recruitmefits

< \ . : . . Pirst g ’;s;!:uterl fagree 12‘1

‘ | , - toclmeloxy er 1g.:quivalent

ol : . ”

o o ERRATISRRree Ry o or
' ‘ more of the following fleldsi-

a) Petroleum Pro*uects, -
) Paint & Corrosion provonticn.
¢) Polymers..

vith a mintmm"of cne yvear
experiance 4im in“ustrigl or

pasearch & “evelopment organis:
tion in nmanufactiiving prictices:

~ - evalution of pro*uets an? thei:
’ ] application.
 )»1 6. Age limit 3 20 to 35 years.
%, Cpannel of promotiont To CSA(Chem)/CI(Chem) & Class.Il
Gr.B)
— B. Beniority -mnp' [} MAG Pirectorate
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1, Category . 1 el Setent Lt e/

2, Scale of pay . ¢t Rs, 2000-3200(RPS)

8. Ptrectorste/wing 1 ¥AC firectorate = T
in which post o ,
“1“3. ' ' . ~ ) i
4, Mothe® of recrait-t a) 50% hy promotion from SSA(Ghe.!‘)
ment. : on selection on dasis,

' 1)50S dy trect recruitment.

8¢ Mifitwum cuzlificabion
" an? or expsrisnoe

ol 1) Por promotion of & ~ 2-yesrs experisncs ss SSA( Chem)
| AgpEMtmantal .
N . can?ifate
" 44) Yor regular/tempo-t - o applieable..
rary staff or RMS
$11)Yor transfer from ' tap!
zonal Rallvays. ] !qt anplicadle
- ™) .
{v)¥ar A rect vecruit-s TFirst clase masters degree in
! mgt. * erul choxistry or “egreo mz;houlea
) technology or ity eguivalent
frow a recognise” University/
Institution covering any one
: . , , or mvre of the following
)l ' fiallss .

a) Petroleunm Protucts.,

b) Paint & Corrosion preven-
tion.

¢) Polymers.. . .

with a winimum 6f tho

- N . . years sxperiente”in -intus
\‘SJ'J‘ | - : ~ or research an? Agvelopment
r organ!sation in manufsétur-
f : ‘ ~ .ing Yracticet® ,ovaluhion of
ro*uats an? their aprnlie

. _ tion.
8. Age 1lmit t 20 to 35 years
"7. Channel of promotion 3 %o ‘c‘lags-n(or.n)'

. §. Senfority group t  WAC Pirectorate
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In this context it would be meaningful to look at
the R & D training facilities of Defence, who have worked‘
very seriously on this Issue and have a broad based training
prog-ramme and are lmplemeriting them meticulously. A
separate Directorate has been provided to deal with training

in the Defenzz © & D organisation.

Defence Organisation have gone in as early as.
in Seventies to establish centres for advancéd Reszarch in
Electronic devices, Radar, etc. in different NITs in addition
to sending their officers for training. RDSO should make a
§erious start on the training programme of its officers and

&{also allow them to funciion on a much longer tenure than

itherto. In this connection, the following model is proposad.

4.2 Preposed Model of Tenure and Training:

4,2.1 Presaently the offiéers of the level of Dy. Directors
and Jt. Directors In the RDSO are either inducted on transfer
from Rallways or are promoted from the level! of Assistant
Reszarch/Assistant Design Englineers of the RDSO cadre who are
\in turn promoted from the group *C' staff. Except in Architectural

N:a_nd M & C Directorates, there is no lateral entry of engineers

or scientists for pursuing important resezarch investigations.

4,2.2 The officers of RDSO, who are either on deputation
from the Railways o balong to RDSO cadre are not at present
sponsored by the Administration for higher education. A* the

most, they are deputed for some short-term specialised courses/
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Diesel Locomotive W@Fk I

Varanasi

DATE OF PUBLICATION 1% 7 1980
EMPLOYMENT NOTICE NG 1:83-80. .
Applications are invited from etigible SC/ST candidates for tecruitment to the toliowing posts for Diesel Locomotive Works :—

Closing Date 124 .7.€

Rs. 950-1500

Category Cetegory/post and Age No. of posts Total Tesining Stipend Desirod quelification
" no. scale of pay. . &C 87 . -
1 2 3 4 ) 6 7 8 g
1.7 Assit. Shop Suptd. 20030 - -1 1 1years ‘Rs. 2000/-  Degree in Mech. Engg‘. or iys eguivalent
(Mech) Rs. 2000-3200  years. . from a Recognised univessity.
2.~ Chargeman-B tMech) 181025 1 1 2.2 ., Rs. 1320/7-  Matriculstion with diploma in Mech.
. Rs. 1400 300 ° years Engg. preferably with Diploma in
Electronics from a Recognised
) -institution,
3. . Ch/man-8 lEIect.) 181025 3 1 4 2 ., Rs. 13207- Matriculation with Diploma in
Rs 1400-2300 Years. Electronics from a Reccgn-sed
. iInstitution. ’ ]
4. Tr. Junior Chemical & - 181025 - 2 2. 1y Rs. 1350/-  B.Sc. with Physics or Chemistry with‘
Metallurgical Asstt.  * Years. 45% marks.
Rs. 1350-2200 - - ‘ -~
5 VC_h,eLn&algnd.Mma- 2210 30 - 1 1 - - { Degree in Metallurgy Chemical Engg ¢
_ﬂw(gg:j_l_Assr Years. l M.Sc. Degree in Chemistry/Applie
1400-2300_.. Chemistry from a recognised University
el .
6 SKilled Artisan 181025 1 4 5 — — riculation with ITi in FTR/Machinist
Rs 950-1500 Years Trades and VIl class with T in Welder
Trade from a recognised Industria!
. Training Institution.
7 Depo: Store Keeper-Il 1810 28 - 1 1 6 months Rs 1400/- Matricutate with Diploma in Mech
Re 1400-2300 Years . Engg. or Elgct Engg ori material Manag.
ment or Production Techno4ogy froma -
. . - recognised Institution.
8 inspector of Works Gr 1l 2010 30 4 - 4 Tyr. Rs. 1400/-  Matriculate with Dlploma in Civil Engg
Rs 1400-2300 Years ) ’ from a recognised Institution.
9 Stat{ Nurse 201035 — 1 1 - — Hdatriculation with Diploma m Nursing
Rs 1400-2600 ‘Years ‘B’ Centificate or 3 years Dipioma tn Ger
Nursing Course bnd Midwilery or 8.
Nursing. Experience in Rural Aceas to b:
treated as extra qualification. Candidate
without fsmily incumberances i is
- ¢ preferable. o
10, Pharmacist 2010 30 — 1 1 — — Matriculation with Diploma in pharmacy
Rs 1350-2200 Years - of State Govl. and registered as
. Pharmacist under 1948 Act or Graduste
in pharmacy.
11.  Trained Graduaie 18 1040 2 1 3 - — Trained Graduate or equivalent (with
, TYeacher Gr It Years Engtish Literature/Physics. Chemistry
Rs. 1400-2600 . and Maths) to teach classes Vito X,
12 Yeacher Gr IV 1810 40 — 1 1 - — Trained matric to teach/primary Classes
Rs 1200.-2040 Years tto V.
13  Cierk 181025 1" 3 14 — — High Schoo! or Equivalent
Rs. 950-1500 Years. -
14 Sr. Clerk 181025 2 2 4 — —_ Graduate from a recognised University.
. Rs 1200-2640 Years :
15 Siénographer/Enghsh 181030 3 1 4 — _ Matriculation with 80 wo:ds per minuts
Rs. 1200-2040 Years in Shorthand and 40 WFM in
Typewriting.
16 Typist/English- 181028 2 1 3 - - Matriculation with speed of 40 words
Years. L.

per minute in Typewritina.
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’ IN THE CENTRAL ADMINISTRATIVE TRIBUNAL AT ALLAHABAD

CIRCUIT BENCH, LUCKNOW
M. f. No - QQQIQI vv
0.A, No. 204 of 1989 .

KoKoSingh & others "e000sc0eeseses tee Applicants

Versus

Union of India & OtHers eeee.ceeeeese Respondents

The applicant most respectfully beg to state

as under S

1. That the applicant is the petitioner in the
above noﬁad cése. There are soms neuvevents :
which are necessary to be brought-to the notice
of this Hon'ble Tfibunal in the interest of
justide. The applicant is authorised to file

this application on behalf of other applicants,

2. That in. this case counter and rejoinder have

been exchanged and the case is ripe for hearing.

i://///’ "3 That the recruitment was held on 28th -November,
2 \\,\\\O a\ . ‘
, 1990 and the interview was held on 18th Feb,,

1991 for the post of CRA/Ci (Chem.)}.

4. That the following candidates have been placed

in the panel dated 10.4,1991 3=

(i) Sri K.K. Singh s/o Sri M.B.Singh) M1l the

(ii) Sri K.Konar s/6 Sri R.S.Konar applicants

(iii) Sri Indu Shekhar Das (S/C) )
s/o Sri B,C, Das,- o
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Annexure No. 2°

~*>Y\Q’1//
‘ 5
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A photdstat copy of the panel dated 10.4,1991

is filed as Annexure No,.

5, That the above mentioned persons have been posted

‘as CR&/Cf (Chem.)-at-different places. Vide
Staff Posting draer No.89'0f 1991 Sri K.K. Singh
has been posted at Lucknow, v1de Posting Grder
No.90 of 1991 Sri K., Konar has been posted at
Bombay and vide Posting Order Mo.91 of 1991
Sri indu Shekﬁar Das has been posted at Calcutta,
Photostat copies of posting order Nos, 89 of
1991, 90 of 1991 and 91 of 1991 are filed as

Annexure Nos. QI,Q%JiZF fnnexure. Nos, -

UHERLFOR& 1t is most respectfully prayed

that this applicatlon may be taken on record in the

interest of justices,

‘Verification

f, K.K, Singh, aged 48 yéars, son of Sri M.B,
Singh, resident of | .352 Indralok Coleny, Kanpur
Road, Krishna Nagar, Lucknow, do hereby verify that
the contents of paras 1 to § are true to my personal
knouledgé_and that f have not suppressed any material

facto

Date - Sig. of the Applicant,

Place: Lucknouw,
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GOVERNMENT OF INDIA g MINISTRY OF RATLUAYS
- RESEARCH DFSIGNS & STANDARES CI.CANISATION
FANAK HAGAR ¢ LUCKNCU

NOTICE | .
As a result of the recruitment hcld on 28,11.90/1€.02,91 g}
- for the post of CRA/CI(Chem), scala i, 2000-3260(RPS) far F&C Dte,
against the advartisement No, Fectt,/Rdyt./89~1 Dt, 23.02,89, thse
following candidates havs baan placed on the panel provisicnally,
* Their nomes sre given below in order of merit se

1 Shri KoK, Singhg S/O p]oeo Singh A
2) Shri K. Konar, 8/0 R.3, Konar ‘
3) Shri Indu Sekhar Dag(S/C), S/o B'.C. Das

v 2. - The recruitmant/appointment to the above post will be on
{~ provisional basis subjsct to ths final dacision on Applications
No. 204/89 K.K. Singh and others versus Union of Indie & others

~and Faiz Md, versus Union of India & another pending bsfore the
Hon'ble CAT, Circuit Bench,- Lucknou," -

. ‘\xﬁ} The ubove panel will remain current upto 21,03,1993,
5;  This has the app:oval'ofvniractor(N&C) .

Y, ( A
) ' : . . ' ) ( O[J/oddiltzvi(”
" Lucknow=226011 | . Section Officer(FectUitment)
~ Deteds to/04/1991

File No. Rectt/Advt/CRA/CI{Chen)/89«1
DISTRIBUTION

1,‘
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RESEARCH IESIGNS & sum.xms mmms.@m
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 STAFF ROSTING o 0,89 o 1091

.. With referonce to hig applicat fons dated 11,01 o199’0 26.04.1900
anl on the basis of etpamlment in the. recruitment hold on. 28.11.90/ .
&;32.1991 in this offico for the post-of CRA/CI(@en.), scale B, 2000%
(mes) Shri KB Singh worldng as Diesel Inspector/M° Dta, is offored
tb po;t of Chiet’ ‘Bope arch Auiétant/Chom., scgle Bse 2000=-3200(5PS) on - -

: 848, ‘subject o the finel dewieion on epplication 04/
hafcro tbe Hon'ble OCentral Administrative Trﬁ?mal, Cir Mi% %anc?i

Lugkiow, in MG Dimctorate of.this Organisetion."
2. Shri KX Singh is adviaed that ~

' :l) his eppointment aaGBA/Cbem. is purely on provisionsl basis and
he -will be on probation for a period of onc yoor which will run
ooncurrently with the date of his joining the eppoinmtrent, The
probation period can further be extended at the diserotion of
the Administration. During the probationary perioo, would
be lighle to o roverted to his original post .es Chone
without osgigning any reasomns /notice .

i1) B ds 'elso liable to ba'transferred to any other plaoe where
this Orgnnisation has ofﬁces or sub-cadre.s i

111) Bis seniority in the codre of CRA/CI(Chen.) ¥ill be fixed
according to hls m rit position in the pamel.

“iv) His application for erployment outside this Organisction will
il not be forwarded for a period of four years fron tho dcto of

joining.

v) In oll othnr mtters not specifically provided for herein or

" in the Iecruitnemt Rules, he will be govermd Ly tho provisio
of the Indion Reilwgy Codes end other extamt orders in torce/m
issued from- tine to tino,

3¢ -~ Shri K.E. Singh is directed to submit his charpe zepoz'h through
his controlling officer to E-IV Section far further action.

’;'“'i" ‘. . ?érL 2‘3”}

| o ( M. DAL/SUBRILNIAN )’
Iacknow-226011 = .. T ¢ o Adcn. Dizector General-
Deteds - 3000401991 R B o 5 |

F o AT
e N S .44. DISTRIBUTICN -

-

A to £0G, SPA to AL, B/, JO/ene, JD(l;/c)/w, :DP, umd.
DIE-fI,‘{O: £C, SO/, so/nom., 80/Pass;  +80/Contdl + SO/Adnn.-I & 11,
SO/E-IIL, c'rsdraso, Shri K.Zs Singh, Dissel Inspectors MP Dbe oy ~P/me,
Not ice Boan'l e

mm‘f

5



1 e . . : htcned
1 J‘n Th< Cory #oal G ol »rtrach ra fee 731(.6-«,‘1&[ » Crewut e e ™

OAN 2oy 44949
—_— e
Y e SV\Z\‘?L — RebLico,

/s Zu‘ﬁ imclent
N v O/ & glhans - -
ANVEY o Neo

e A et 1 5 8 e

GOVERNMENT O0F IND I4
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ANNEXURE No-2 2

RESEALCE DESIGNS & STANDARIS ORG4NISATION

Staft Posting Ordeop No.9 0 of 101

L ta

| * With reference 4o hig aPpli cat don dt.29
on the basis of hig empanelment in the recrui
" fand 18.2.91 in this office for the post of Ch

pr
~

l

~ .

QB.QO’ ?604091 am
tment héld on 28.11.90
ief Research Lsst./CI

- (Chemy) scale B;2000-3200 (RPS), Shri X.Konar working g8 S.//Chen.

3y

- 88 CI/Chem. at I8 Cell, RDSO, Dombgy . -

2. Shri P.).Sharma, CI/Chem., Ied, Cell, Somb
and posted as CU/Cher. scale Bs.2000-320C (ms)
RS0, Lucknow, on reporting of ShriX.Eonar for d

3. - siri Xonar is adviged that -

1) his apoointment as CI/Chem.

T s offered the post of Chief Inspector (Chem:) scale Bs. 200C-3200(:P5
"‘on provigional basis, subject to the Tinal decision on applicetion
o lfb'6204789’-pem-ing te fore the Non'ble Central /dminist

;Cimit. Bench, Lucknow end-relieved of his dutieg w.e
\_ . 88 SR&/Chem. in this office with ingtruotion

retive Trilmnal
«fe 30,431 (4N)
13 to report for duty

& is transferreq
in MXC Dimctomw.
uty at Benley.

. is purely on Provisiong)
bosis ced be will be -6 ;xcbation for a period of one

v - eyeur whioh wifu"mn"toncurxé"u‘tly—,wizh’tbe dete of T

_his joﬁnigg the appointment,
“can furthéf be extended gt the
Administration.

The probation period
discre tion of the
Juring the probstionary period, he

( would boe linble to be roverted to his origing post

a8 SRi/Chen., without assigning any reasons

/ nﬁtice .

i1) .He is aleo 1iable to bo transferred to ey other place

vhere this Orgenisction has offices or.gnib-cadm.

111) His seniority in the cadre of CRA/CI (Chem.) vill e

fixed according_ to his merit position

inthe pgnol.

iv). Hig epplic ot ion for coployre mt outside this Orgonise~
' a period of fur yoers

tion will mot be forwerded for
from the date of Joining.

v) In all other matters not specificaily providez for

herein or in the HP
Provisions of the Ind

nles, he will, be governed by the

ian Kailwey Codes and other extent
orders in foroe/issued from time to tim,

vi) 4 18t cl ass free pass No.L’7766° dt,’)—ﬁ "1’?/

to cover his Journey from Lucknow to Sombzy is e

?0200

nelssed.

s

&
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4 . S/shri E.Eonar and P.D,Sharma are direeted to submit
tir charge report through their eamrollxng otﬁgar. to 8.1V
Seetxon Ior further action 4

o : “ //?) /
4 .Bel asubrengnian)’
fov- Dxrector General

ri . - -
Lucknow—il .
Dt,30—4-199} g
Filp Mo JLRL/44

Y

JISTRIZ/TICN:
1., SPA/M 2. JD/Chem 3. Ju/hubber 4. DD/Mubber 5. IT
6. DiB~I 7. DOE-1I 7. SO/MXC 8. SO0/lcctt. ©. S0/Pcss
10. Sefcon.  11. 50/4 I & II 12, 80/B-IIT 13. CTSi/30S0 '
14. Shri K.Konar, SR4/Chem, RDSO, Luclnow
15. Suri F.).Sharnp, Cl/Chem, I&L Ce)l, RDSO, snmexe Building,
. 18t Floor, Churcbgate Station K fig, Mestorn Bailw.y,
 Bombey-40002C.
16 . J3/tagon T&L, RDSO, Dombay. He is requested that ¢ . ... ..o
- shrd F.Sharm nay be relieved with immediate e ffect on Sari Honer
reporting for duty, with instructions to reort for duty os CR4/Chen.
. in MBC Directorate, R330, Luclnow. _
17. Notice Boerd 18. legal Cell

#
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Avwexure No23

GOVERINEN OF LD I
MINISTRY OF R4 IL'WAYS
RASELRCH DESIGNS & ST/DARIS  ORGANISATION

STAFF POSTING ORDER m.q} OF_1991

With roference to his applications dt.12+1.00 amd 2%,4.61

~and on tho basis of empanolment in tho recruitment held on 38, 11.00/

18,2,91 in this office for the post of CRA/CI (Chem.) scale

Bs.2000-3200

(RPS), Shri Igdu Sekher Das (SC), working as 574/Chen,

' is offered the post of Chief Inspector/Chem. scale hs.20CC-3200 (2PS)

&

- on provisional basis, subject to the final decision on gpnlicction

- No.204/89 pending before tle Hon'ble Cemtral idministrative Tribungl,
Circuit Bench, Lucknow. He is relieved of his duties w.e.f.
30.,4,.91. (J.N) in this office, with instructions to report for duty

as CI/C‘xe U

at 1&L Cell, RDSO, Celcuttas

2. Shri A.Ghosh, CI/Chem, I& Cell, MBSO, Coleutta is

tronsfe rred

- Directorate,’

for duty ot

and posted as CRA/Chen. scale Bse2000-3200 (3PS} in MaL
RDS9, Lucknow, on reportmg of Shri Indu Selhiar Cos
Cal mttao

- 3. Shri Indu Selhor Des is advised that -

i)

hls _appointment as CI/Chem. is purely on provisional
besis and he -will be on prob&tion for a period of one
year which will run concurrently with the date of his
Jo1n1ng the appointment. The probation period cen
Mrther be extended at the discretion of the.kiduinistra-
tion. During the probati onary period, he would be

* ligble to be reverted to his original post as SRA/Glem.

ii)
iii)

iv)

mt‘*out assigning any reasons/notices

He is also lighle to be transferred to any other plece
wherce this Organisation hes offices or sube-cadree.

His soniority in the cedre of CR4/CI (Chem.) will be
fixed aceording to his merit position in the parel.

His pppliceti on for erployrent outside this Orgnnisg~
tion will not be forwerded for e period of foar years
from the date of Jolnln(r.

In all other matters not speclflcally provided for
herein or in the Recruitment Hule s, he willbe governed
by the provisions of the Indian Reilw gy Codes ond
other extant orders in force/lssued fron tine to time,.

A Ilnd cless free pass No. 82 1€ Q 5 'dtuﬁ -2=1091

. to cover his sx jourmey from Luckmw to Howrch 1s

encl osed.
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Ao S/sri Indu S8ekhar Jes end 4.Ghosh are directed to submit
their charge reports throuph their controlling of ficers to -1V
Soction for further action, '

J
it

,/

A : (M.Bnla,gubramaniam
Luck now=226011 for Director Genergl
dt.30.4.1991 ‘ .
File No.ART/44 | M
DISTRIBUT ION:
1. SPL/MC 2. JD/Chem. 3. JD/Rubber 4. OD/bbor  5.00F
6. O0E-Fp 7. DDE-II. 8. S0/MC 9, S8C/Rectt. 10. 30/Fesa
11. S0fCon. 12. SO/& I & If 13, SO/E-1III

14, COSA/RESO 15, Shri Indu Sekhar Das, Sid/Chen. 1389, Luclmow

(16, Shri A.Ghosh, CI/Chem. ISL Cell, R38O, 3-Koileghnt Street,

Calcutt g~1 , .
17, Jt. Virector/Magpn I&L, RISO, Caloatta. He is reque sted that

© Shri A.Ghosh may be relieved with immedigpte effect on 3iri Indu

Sekhar Jas reporting for duty, with instructions to report for duty
as CRA/Chem. in M&C Directorate, RDSO, Lucknow. .
18. Notice Board 19. Legel Cell
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